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Surt ABDUL GHANI
Sir, 1 beg to move:

(Punjab):

2. “That at the end ol the Motion,
the following be added, namely:—

‘and having considered the
same, this House recommends
that—

(1) Government should autho-
rise every Panchayat to pur-
chase surplus foodgrains, and
the Reserve Bank of India
should allow co-operative banks
to advance money against food-
grains;

(ii) Government should take
steps to issue home-delivery
cards against treasury deposit
receipts under the head ‘food-
grains’; ang

“iii) Government should issue
identification cards to check
bogus purchases.””

The questions were proposed,

ANNOUNCEMENT BY MINISTER
RE. HOURS OF SITTING OF THE
HOUSE

Tue MINISTER or COMMUNICA-
TIONS AND PARLIAMENTARY
AFFAIRS (Surr Sarva Naravawn
Sinua): Mr. Chairman, some of the
hon. Members of both the Houses had
suggested to me that the hours of
sitting of both the Houses should be
so adjusted that without curtailing the
time, the staff working in both the
Secretariats may go home early. I,
therefore, made this suggestion to the
other House, which has been accept-
ed, that instead of sitting from 11 a.m.
to 5 p.M,, that House should sit from
10 A.M. to 4 p.m. This House has a
recess of one and 3 half hours and I
suggest that we might sit from 10 A.m.
to 1230 pm. and again from 2 p.m.
to 4 p.M. The working hours will
not be curtailed but the staff will get
the facility of going home early since
after 6.30 p.m. there is a blackout and
transport difficulty.

Mg. CHAIRMAN: I hope this meets
with your approval.
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Hon. MEMBERS: Yes.

Mgr. CHAIRMAN: Then we will qo
accordingly.

Sgrr SATYA NARAYAN SINHA:
From tomorrow.

——

MOTION RE. FOOD SITUATION IN
THE COUNTRY—continued

SHrRr M. GOVINDA  REDDY
(Mysore): Mr, Chairman, food short-
ages and the consequent distress have
been one of the gravest problems.

[Tue DeEpuTY CHAIRMAN in the Chair]}

Madarm, it is not a problem of today.
we have been living with this prob-
lem for years and I am afraid we
have to live with this problem for
many years to come. We know that
even in the past there have been re-
current shortages of foodgrains and
if we go deeper into the past we
would find that there have been fre-
quent famines too. Even in vedic
times when the population wasg not
so large, in an agricultural country
of plenty we had had famines. There
were famines even in the times of the
Maharishis and so it is not g problem
of today and the House will realise
that a problem which has been exist-
ing in this country for ages is not
easy of solution, nor would it be the
responsibility of any one agency to
evolve a solution. It requires the co-
operation not only of Government but
also of the people. So, nobody can
lay the blame for the food shortages
or distress at the door of the Govern-
ment, 1 do not mean to give a blank
cheque to the Government. There
are shortcomings ang the Govern-
ment could improve its working, that
is true, but we cannot hold the Gov-
ernment alone responsible for what
is happening in the country. Now
our need of foodgraing has been esti-
mated to be of the order of ninetyfive
million tonnes for 1965 whereas the
availability will be 947 million ton-
nes. Considereq from the point of
view of estimateq consumption, ths
shortage is not much but still we
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are experiencing disiress because of
several reasons By 1970-71, the estl-
mated consumption ¢f foodgrains, n-
cluding our requirements for seed
purposes and wastages will be of the
order of one hundred and twentyfive
million tonnes The population 18
11sing at the rate of 2 5 per cent per
annum ang the rate of consumption by
3 5 per cent This situation calls for,
as the hon Mover of the Motion said,
not a policy or a mechanism of a
temporary nature but a firm and long-
standing policy TUnless we evolve
such a policy and we are able to solve
the siluation all our economic plan-
ning may go to rack and ruin We
have planned for factories and var.oug
industrial concerns but if the food
shortages continue, if the people are
harassed for getting their rations then
we cannot expect much benefit to re-
sult from all our Plans Therefore,
1t 1s mmportant that we should evolve
a firm permanent gnd long-standing
policy for not only producing food-
grams but also for evolving a machi-
nery for adequate distribution 1 also
do not think that we are bankrupt of
intelligence or genius to meet all the
impediments that we have in solving
this problem The monsoon has been
one of the major factors which comes
in the way of assuring us the supply
of foodgrains but 1f we are not com-
petent to off-set this disadvantage, we
have to admit that we are bankrupt
of genwus We have taken steps to
off-set this 1n a4 very large measure,
1 suppose, by consi-ucting large dams
and reservoirs and by increasing irri-
gation facilities, checking floods and
by adopfting the scheme of well 1rri-
gation but how far these things go 1s
to be seen from experience 1 wish
to make some suggestions for long-
term steps I have suggested some of
these things Dbefore and the House
will bear with me 1f T repeat them
because 1 dare say they bear repeti-
tion The first thing 1s that top prio-
rity should be given to food and agri-
culture This has been accepted by
Government 1t 1s true, but no action
has been baseq on that Madam, the

[RAJYA SABHA]

\
|

in the country 3224

responsibibity for supplying food—-
though 1t 1s not a constitutional res-
ponsibility has been taken over by
the Central Government but the res-
ponsibility for producing 1t or for
seemng that adequate production 1s
there 1s not that of the Centre So
1t must be now definitely settled that
whoever 1s the Food ang Agriculture
Minister 1n the Centre, he must have
adequate powers He must pe mn=
vested with suffictent powers to see
that the plans or schemes are 1mple-
mented not only i1n the Central areas
but also 1n all the States Now, as
the hon Mover was saying, I am not

happy with the progress that the
States have made or with the
co-operation that the States have

given to the Centre in this respect or
with the importance that the States
have given to this problem  n spite
of the fact that thev were askeg by
the late Prime Minister to give the
food portfolio to the most important
man 1n the Cabinet, we find 1t 1s held
by the least important man So, the
States do not seem to have realised
their responsibility because the Centre
comes to theiwr aid every time When-
ever there 1s shortage, they run up
to Delh1 and ask the Centre to give
them more and more supplies and the
Centre necessarily gives them what-
ever 15 available 1 think, theiefore,
there 1s not that pressure on the
State Ministries to give their whole-
hearted attention to this problem So
the Central Government must settle
this question now once and fo; all
Even the Daniwala Committee has
reported that the States have not
done their best part and that the
Centre andg the States must decide
upon the policy that they are going
to adopt and the relative roles of the
Centre and the States in solving this
question So, I suggest that this
question must be taken up on a top
pilorny basis and the Central Gov-
ernment should settle this question mn
consultation with the Chief Ministers

Now adequate resources have to be
allotted to the Food and Agricultural
Department That also has been ad-
mitted but I do not know if the
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resources that have been allotted to
food and agriculture are sufficient.

The Food Department in the Cenire
and the Foog Departments in the
States, I think, are still functioning on
a temporary basis This should go.
If the services have to have some
interest 1n their work they must have
some permanency It is time we did
something about this since we have
to evolve a permanent machinery for
solving this problem which 1s going
to live with ys for many more years
The Governments both at the Centre
and 1n the States, have to think of
placing them on a permanent basis
on as permanent a footing as othel
«Central andg States services are.

There 1s another suggestion which
I had thrown many times before that
the Food Department consists of offi-
cers who have an academic interest
1n food and agriculture but who have
no practical experience of food and
agriculture I am sorry to say this
because 1t might reflect on the ser-
vices. I do not want to cast any re-
flectron but in the nature of things
people who have been educated 1n
cities and have gone to agricultural
colleges in America and elsewhere go
into these Departments They have
no knowledge of the rural conditions
Maybe, there may have been some
rec ‘miiment recently but by and large
the Departments both jn the States
and in the Centie consist of people
who do not know the rural cond:-
tions. Unless the services who are
responsible for 1mplementing those
schemes know the rural conditions,
know the agricultural conditions
there, however good tlhewr schemes
may be, they may not be implementeg
in the right spirit and we will not
get adequate results therefrom
Therefore the Central and the States
must see that as far as possible for
these services people from the rural
areas, preferably agricultural areas
and from agricultural families, are
recruited.

In this connection I have also given
a suggestion that the Government
cannot succeed in evolving a policy
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; and solving this question unlesg it

brings to bear on it practical expe-
| rience. Now, I can say without fear
of contradiction that much of the work
that has been done 1n the Food De-
partments 1s more theoretical or at
least it lacks practical experlence and
the Government have not moved therr
little finger to take into consultation
elements of practical experience.
Now we know that 1n all matters
relating to industry the industrialists
are 1n the relevant Committees, the
Chambers of Commerce represcnta-
tives are in the Commuttees, the trade
representatives are in the Committees,
the labour unions are there and tri-
partite committees are held but in
matters of food and agriculture | do
not know of any organisation where
farmers have been taken into consul-
tation 1n evolving polcies. Maybe
there may be one difficulty with the
Government that whereas trade, mn-
dustry and commerce are o1gamsed
sectors—even labour 1> an organised
sector—agiiculture 1s not zpn orga-
niseg sector in that sense, and it may
be difficult for them to find represen-
tatives of agriculturists But they
should be able to select Now we are
giving rewards to farmers who grow
more, who are exemplary farmers
and it should not be difficult for the
Minister or his Department to select
people who are good farmers for cor
sultations This 1s 3 woeful lack and
I think this has to be remedieq 1f the
Government 1S to get p:actical
results

Then, there 1s no co-ordination.
There 1s lack of co-ordination bet-
ween the Food and Agriculture Minis-
try and other Ministries, for instance
with the Ministry of Steel and Mines,
with the Muustry of Petroleum and
Chemuicals for the purpose of fert.li-
sers ,etc. In the matte. of providing
agricultural 1mpiements, fertilisers
etc to the agricultural sector there
has been no co-ordination. That co-
ordination has to be evolved. So far
as fertilisers are concerned I am gsure
the needs of fertilisers have been rea-
lised by the Government Here there
has been g great difficulty experienc-
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ed by the Government. Licences
have been given to private industria-
lists in the private sector but they
have not come forward to exploit
those licences. I do not know why
they have not come forward; my fear

is that these private industrialists
have not come forward to exploit
those licences because they

know that the fertilisers that they are
going to produce will come to be re-
gulated by Government and they
might have to cut down their quan-
tum of profit. This lack of profit
which they anticipate is the deterring
factor which prevents them from ex-
ploiting even the licences they have
taken. Now, it is high time that the
Government either goes into the pub-
lic sector for starting fertiliser units
or gives a guarantee to the private
industrialists that even if they regu-
late the price and distribution of fer-
tilisers produced by them they will
be guaranteed a profit of, say, 10 per
cent.,, or whatever is reasonable,

There is another important thing
that I want to bring to the notice of
the Government. About sixty per
cent of the people consume not wheat,
not rice but millets. Now, millets
can be grown on dry land; they can
also be irrigated crops. They do not
need fertilisers nor do they need any
fertile soil. Whereas every possible
attention has been and is being given
to encourage he growth of rice and
wheat, millets which are easy to be
grown, which do not require much
rainfall or irrigation or fertilisers,
which do not require any fertile soil,
which can be grown easily and which
are consumed by a large number of
people do not receive much attention
at the hands of the Government. It is
now for the Government to devise
ways and means of encouraging the
farmers to grow millets. The farmers
will also be induced to grow millets
because a guaranteed price is given to
jawar and other cereals. It will be
an additional attraction for the far-
mers to grow millets if a good price
is guaranteed to them. With these
mil'etg they also get fodder. Now,
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with the growing of wheat
there is no fodder available,
although with the growing of paddy
fodder is available. With the grow-
ing of every millet, fodder is available,
Now, fodder has become z scarce
commodity even in rural areas and so
the peasant I am sure, will certain~
ly take to growing millets if some
inducement is given, apart from the
minimum guaranteed price.

1 P,

Tue DEPUTY CHAIRMAN: You
have taken fifteen minutes,

Surr M. GOVINDA REDDY: One
or two minutes more. I have got

some more to say.

Tee DEPUTY CHAIRMAN: Would
the House desire to sit til 1.30 p.m.?

Hon, MEMBERS: Yes.

Tae DEPUTY CHAIRMAN: Then,
the House will sit till 1.30 p.m.

Surt M. GOVINDA REDDY: I
would like to say a word or two on
changing the food-habits of the peo-
ple. Since we canno. expect our gap
between production and consumption
to be filled up easily, in the near,
foreseeable future, it is high time that
substitute foodstuffs must be made
and that can only happen if our food-
habits change. If proper publicity is
made, I think the people will change
their food-habits. For instance,
Kerala people before the Second
World War did not consume wheat at
all. Many people had not even seen
wheat. Now, they are using wheat
abundantly, wherever it is available.

So, it is possible for the people to
change their food-habits, but there is
no publicity. I think this is a good
line for the Government to take.

Now, even the Dantwala Commit-
tee said that the distribution machi-
nery must now be a permanent one.
The hon, Shri Vajpayee, the Mover
of the motion, was saying that this
policy and this machinery will be
from season to season, from year to
yvear and from month to month.
Although he has taken the liberty of
putting it that way, it is true that
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there is no permanency about it.
There should be permanency. Now
that this problem is going to be fairly
permanent, the distribution machi-
nery must be permanent and they
must evolve a common distribution
machinery for the whole of India.

Thank you, Madam.

Food situation

SHrr J. VENKATAPPA (Mysore):
Madam Deputy Chairman, the food
situation in this country is a baffling
problem, It has continued to be a
problem in this country in spite of all
the activities and efforts on the part
of the Government. The efforts, so
far, made by the Planning Commis-
sion and the implementation of the
plans and schemes through the States
have not been successful. There are
various reasons for the failure of the
successful  implementation of the
various schemes for the development
of agriculture, which means the pro-
duction of food in the country. The
problems that face agricultural pro-
duction in this country are many,
ranging from production to distribu-
tion. The main aspect of food is the
development of agriculture. The ag-
rarian revolution which was thought
of as long back as 1957, is still pend-
ing before the States and they could
not implement it successfully, except
one State, Punjab, where after 1957
we See a lot of progress as far as agri-
cultural operations are concerned.
The other States are lagging behind.
They should implement the agrarian
revolution. Not only there should be
a ceiling on holdings, but the other
aspect of this should be considered

and solveg immediately, ie., frag-
mentation of landholdings. They
should, as far as possible, prevent

further fragmentation of agricultural
holdings, which are being converted
ints uneconomic holdings. They
should bring about a consolidation of
uneconomic holdings, all the agricul-
tural holdings info economic hold-
ings, which could then be successfully
operated. When we have sucecessful
agrirultura’ overations, production
would naturallv go up.

Agriculture in this country as well
as in the world is governed by natu-
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ral factors, i.e., seasonal rains and other
natural vicissitudes which occur every
now and then. Agriculiure, to a great
exlent, 1s affected very much in this
country every year by flcods on .he
one side ang scarcity of rains on the
other side. So far, we could not have
any schemes effectively implemented
to prevent floods in this country. It
is still only an attempt on the part
of the Government. So, also, where
we are facing scarcity of rains, they
are called arid zones. For the deve-
lopment of these arid zones, we do
not have any scheme, a permanently
evolved scheme, to be implemented
stage by stage For instance, some
States took to advancing loans and
encouraged the ryots to have irriga-
tion wells. They could not follow it
up further. I cannot understand why
the Government leaves these schemes
in the middle and create 5 situation
wherein the people think that they
could not entirely depend on the Gova
ernment for the successful imple-
mentation of these schemes. As far
as Mysore Stats is concerned, they
had a plan to be executed in a period
of five years, costing about Rs. 7'5
crores. They could not proceed or
follow it up further, In the first vear,
i.e., in 1962-63. they could sanction
Rs. 15 crores with the assistance of

tha Centre. They could not follow it
up further. They have left it at that
stage. During 1963-64 and 1964-65,

thev could not give fresh loans for
jrrigation wells. Agriculture is also
affected very much by seasonal pests
and want of pesticides. For example,
I could give one instance where the
Centre could not go to the assistance
of a State to prevent the further
spread of the disease and which re-
sulted in a loss of crores of rupees to
the agriculturists, That is West Ben-
gal. There was a press notification,
announcement by the Government of
West Bengal, wherein the Centre had
rejected a request from the State to
supply Rs. 1 lakh worth of pesticides
to control blight, which occurred to
the potato crop. We know the results.
The rvots had to incur loss to the ex-
tent of crores of rupees and this is
the sort of encouragement which the
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agriculturists are getting in this coun-
try. How can we expect that the food '
situation will-be solved soon?

As regards the implementation of
so many schemes like the distribution
and procurement of the food that is
available in the country, as Shri Vaj-
payee has said much about il, I need
not go further into the details, which
may be a repetition, but still I have to
mention it. Procurement as well as
the distribution of what is available
in the country is very much hindered
as it is in the hands of the middlemen
who utilise the situation for the pur-
pose of exploitation and thereby they
create gn unnatural deficiency., They
create an unnatural situation in the
country, that is, we do not have suffi-
cient food to eat though we have got
sufficient foodgrains in this country.
This aspect has to be considered by
the Government and they should
take coercive actions against those
who are responsible for creating this
sort of unnatural situations as far as
the foodgrains are concerned, special-
ly in such a critical situation which
we are today facing. Thank you.

Surr NAFISUL HASAN (Uttar Pra-
desh): Madam Deputy Chairman, at
the present moment our minds are
exercised over the most important
question, namely, the defence of our
country ggainst the wanton aggression
by Pakistan firstly, by the treacher-
ous infiltration of the raiders into
Kashmir, and later on by the massive
assault at Chhamb after crossing the
international frontier. We have had
to take measures for the defence of
the country to repulse these attacks.
We had to attack the sources of mis-
chief and we have succeeded in dep-
riving the enemy of the initiative to
confine the fighting to the place of his
choice. We are in the midst of a full-
fledged war, I must pay my humble
tribute to the officers and men of the
Army and also of our Air Force for
the heroic and gallant fight which
they are giving to the enemy. I must
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also take my cap off to the sense of
patriotism of the brave people of
Kashmir who have belied the calcula-
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tions and frustrated the machinations
of the authorities of Pakistan who
wanted to incite people to revolt
against the Kashmir Government.
The people of Kashmir have by their
example strengthened the foundations
of our secularism. It is gratifying to
know that the whole country is be-
hind our Prime Minister and the
Government in the action they have
taken for the defence of the country.
Ours is a defensive war. We have
been forced into it. We avoided ail
these 17 or 18 years a war in spite of
continuous provocations given to us.
Probably Pakistan interpreted our
keenness for peace to be our weakness.
No doubt we are keen for peace, but
we want that Pakistan should realise
that though keen for peace we are not
afraid of war.

Madam, although it is not very
easy at the present moment of excite-
ment and anxiety to devote undivid-
ed attention to any of the other pro-
blems that are facing us, yet our food
problem is so intimately connected
with the defence®of our country, not
only because we have got to main~
tain supplies for our fighting forces
but also because we want that the
peace and tranquillity inside the coun-
try should continue, that I feel that
it will be criminal on our part not to
give full attention to this important
question. = Madam  there are two
aspects from which the food problem
has been approached. First, there is
to be a long-term solution which is
nothing more than to increase pro-
duction and to be self-sufficient in
our food. That today appears to be a
distant goal because there are many
things to be taken into account. One
is the rate of increase in the popula-
tion for which Government Thave
come forward with a very ambitious
programme of family p'anning. I
agree mostly and give my support to.
the programme that has been taken
up in that regarg by the Government.
I feel that we have not been able {o
give full attention to the present, I
mean the short-term solution. Before
I take up the question of short-term
solution T would like to read beforc
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the House 3 portion of the statement
made by Dr. K. L. Rao, our Minister
of Irrigation and Power, and wnis is
contained in ‘the Statesman’ dated the
3rq September, 1965. Addressing the
Institution of Electrical Engineers and

the National Institute of Science of
India in New Delhi, Dr, Rao said:
“Indian agriculturists were dJde-

manding power for the erection of
7 lakh pumps during the Fourth
Plan. This woulq involve an in-
vestment of no more than Rs. 60
crores, But the increase in food
production would amount to gbout
forty million tonnes, worth over
__— Rs. 200 crores.”

I do not know, I wish there is some
truth in this statement and the calcu-
lations of the hon. Minister of Irriga~
tion and Power—even if they produce
half the results, an investment of
Rs, 60 crores will bring in a return of
forty million tonnes of grains, and I
think our whole food problem can be
solved at least for the mnext ten or
fifteen years. Our food production at
present is gbout 83 million {onnes.
These are the figures, and if we in-
crease the figure by another 40 mil-

lions, even by 20 millions I think
there will be no more short-
age of food for some time at
least. I will only draw the attention

of the Food Minister to the statement
which has been made by one of the
responsible Ministers of the Govern-
ment and I do not think the country
at any moment will grudge the in-
vestment of only Rs. 60 crores over
a scheme which would yield such good
results.

Now, Madam, taking up the short-
term solution, T do not think that I
will have enough time to go into the
details of this question but I will
just enumerate the points about it.
There can be only two approaches for
a short-term solution, Firstly, we
can have monopoly procurement and
take the whole responsibility of distri-
bution. and take up the whole trade
in foodgrains. But then this involves
a very stupendous task ang I do mot
think that we have got the machi-
nery to carry out such a huge ihing,

[ 8 SEP, 1965 ]

in the country

3234

From another aspect also, I want to
say that the machinery which we can
have can only be by recruitment of
new staff ang that too, mostly on a
temporary basis. That staff having no
lien in the service, having no stake in
the service, you cannot expect inte-
grity and honesty from that tempo-
rary staff. Therefore, that step
appears to be out of question.

The other approach can be that we
have buffer stocks. We import grains
and also we try to procure sufficient
quantity of grains in order that our
stocks may be able to influence the
prices, The prices can be put under
check because we have got so much
stock that we can meet all the neces~
sities of the country. Wherever the
traders want o increase the rate, we
can rush our stocks there and keep
the rates and prices under conirol.
Last time when the food situation was
discussed in this House. 1 spoke
against the retention of the zona:
system and I felt then from what the
hon, Minister, Shri Subramaniam,
said, that the Government were
seriously considering to abolish the
zonal system. On one occasion i1 was
said that the question would be look-
ed into at the time of the harvest of
the next rabi crops. Probably il was
considered then, but somehow the
Government thought that by continu-

ing to have the zonal system, they
would be able to procure higher
quantities of foodgrains. This vear,

they have tried their best to procure

foodgrains. But what are the resuits?
What are the figures? 1 have
calculated the percentage. Rice,

which they have procured is only
2'26 per cent. of the whole pro-
duction of rice for the year. Wheat
is just a little above 1 per cent. of the
total production of wheat of the year.
I said on the last occasion and I repest
it, Madam, that this zonal system
leads to smugg'ing. It is not possible
for the Government to stop smuggling
altogether Thev have not got suffi-
cient staff and then, the staff which
they have to check smuggling. T should
say, is practically all low-paid. There
fore, the temptation whizh comes in
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their way is such as they are unable
to resist. Normally, if there had been
no zonal system and if normal chan-
nels of trade were there, then the
difference in the rates would have been
from Rs. 3 to Rs. 4 per quintal-—not
more than that—because the freight
and the trade profits would have been
the only difference. But now they can
sell only stealthily as it is smuggled.
The person takes all the risks. They
have to pay to the persons who have to
keep a watch on that and therefore.
the rateg are like that. 1 know that
during last year although wheat
was selling at the rate of 2 kilos per
Tupee in the Punjab, in UP. it was
selling at 14 chhataks per rupee.

Tue DEPUTY CHAIRMAN: Your
time 1s over. You have taken very
nearly 20 minutes.

Sarr  NAFISUL HASAN: 1 seek
your indulgence to let me have some
time more. I will just take a few
more minutes. I have one or two
suggestions, and then I will finish.

So, 1 say that apart from this
defect of the zonal system I a'so find
that it is bound to lead to the dis-
integration of the country. One
State should care for those living in
the other States. In the zonal system
before this, there were a number of
States joined together. There were
bigger zones. Every State zone will,
I should submit, lead to safe-guard-
ing its own interest on the part of
each State. At present we find that
the prices this year, in spite of a
bumper crop and the availability of
food-grains being larger, in spite of
all that, are higher than they were
at the corresponding period last year.
We have the same imports and an
increase of eight million tonnes in
production but the prices are high,
and the only explanation which is
coming forward is that the farmers
are holding back the foodgrains and
are no bringing them to the market.
My suggestion, therefore is that the
Government should take action to
see that the farmers are made to
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give a portion of their produce to
the Government—not at low prices—
and the Government should be pre-
pared to pay incentive prices to these
farmers. And the proportion should
be fixed on a graduated basis. Some
of the small farmers’ holdings may be
exempted. The larger the holdings
the higher the percentage of the levy
whi~h has to be made on them. But
I should make it clear that though
it may be calleq a levy it should be
in the spirit of giving a fair price to
the producer. The Government
shou'd at least do that so that they
may have buffer stocks in order that
after two or three months after the
crop the prices may nhot shoot up
unnecessarily.

One thing more. The other day
I put a supplementary to the Minis-
ter of Food asking him the reason
why the prices of wheat and other
foodgrains were so high in spite of a

bumper crop. He said that it was
because he general prices of all
commodities had gone up. Though

he did not say that it was the result
of the fiscal policy of the Govern-
ment that the prices were shooting
up, probably he meant that. That
may be so. I know that inflation has
been responsible 1o a great extent
for raising the prices. But I want to
point out that it is the prices of
foodgrains, because they are the first
necessity for all, which govern and
affect the prices of all other things.
A labourer would like to have higher
wages, and industrial production
would cost more. That means we
will have to spend more and, there-
fore, the prices of everything will
go up. But if we are able to keep
the prices of foodgrains sufficiently
low, within the reach of the common
consumer  then, alone we will be
able to check prices of other com-
modities also. It should not be for-
gottien

Tae DEPUTY CHAIRMAN: I think
you should now wind up. It is
already I-30. You should finish your
speech. You have taken over 22
minutes.
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Sur1 NAFISUL HASAN: Madam,
am grateful to you. Thank you.

Tee DEPUTY CHAIRMAN: I am
sorry but there are so many other
speakers.

The House stands
2.30 p.M.

adjourned till

The House then adjourned
for lunch at  thirty-two
minutes past one of the clock.

The House reassembled after lunch
at half past two of the clock, Tur
Vice-CrAIRMAN (Surt M. P. BHAR-
¢AvA) in the Chair.

Sart M. RUTHNASWAMY (Mad-
ras): Mr. Vice-Chairman, it may be
considered out of place for a debate
on the food situation to take place in
the midst of a military crisis such as
that by which we are faced but the
food front is an important section of
the war front. For, not only our
troops are to be fed but the people
al large also have to be supplied
with adequate food supplies in order
that they may be kept contented and
not create conditions which may be
adverse to the successful prosecution
¢t the war. The statement on the
food situation issued by the Ministry
recently in August 1965 still speaks
of the stress and strain on the food
supplies continuing. The demand is
growing but the market supplies are
being reduced and the market arriv-
als varv from season to season. Even
when the monsoons are favourable
and production is favourable, the lag
m market arrivalg still continues. Al-
though food production has increased
in 1964-65, the market is not supplied
with adeqguately but first of all the
small producers’ consumption of food
has increased on account of the in-
cease in the general per capite in-
come ang the big producers keep
back the produce in anticipation of
better prices. Although there has
been a fall in the wholesale prires
there has not been a fall in the retail
prices so that the ordinary consumer

afg ~ -

[ 8 SEP. 19651

in the country

3238

does not benefit from any falt that
may take place in the fall of the
wholesale prices.

Then the whole policy of the Food
Ministry seems to concentrate on
disiribution rather than on produc-
tion. Even in distribution, they are
not able to open the number of fair
price shops that would relieve the
ordinary consumer. In the whole of
India at present, according to the
statement, there are only 105,000 fair
price shops. That is, we have fair
price shops only in the wurban areas
and then the zonal restrictions still
continue. How can we have that
free flow of food supplies from place
to place which only will meet the
demands of the people. The Food
Corporation by its very constitution
seems to concentrate more on distri-
bution rather than opn production.

Then it is a question whether assur-
ing the farmer of an adequate price
is enough incentive to greater vro-
duction. The benefits of the high prices
do not always go to the small far-
mer, to the small producer. So in
order to solve the fooq problem, the
Government should concentrate more
on production than on  distribution
because if the supplies are inade-
quate, the distribution will only make
possible, will only ensure equitable
distribution of the inadequacies or
insufficiencies.

Tue MINISTER or FOOD anp
AGRICULTURE (Ser» C. SuBRA-
MANIAM): May I point out to the
hon. Member that there are two De-

partments—the Food Department
which concentrates on distribution
and the  Agriculture Department

which concentrates on production. All
these materials are provided by the
Food Department. It does not mean
that the Agriculture Department is
not functioning.

Sart BHUPESH GUPTA (West
Bengal): Its functioning with the
Agriculture Department seems to be
an assumption according to Mr.
Mehta, the Deputy Chairman of the
Planning Commission.
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Surr M. RUTHNASWAMY: If it |
were functioning properly we would &
not have these inadequacies in pro-
duction from  which the country
suffers. Even in regarg to distribu-
tion. 1 think a proper supplying of
marketing facilities would do more
for stimulating agricultural produc-
tion. The other day we were given
the information during the Ware-~
housing Corporation debate that there
are only 86 warehouses under the
Central  Warehousing  Corporation
and in the whole of India we were
told that there were not more than
2,000 warchouses in the geveral States,
Together with the marketing facilities
supplied by the Co-operative Depart-
ment it will not amount to more than
3.000 to 4,000 well-organised, well~
equipped, well-built markets. I am
afraid that the co-operative services
in regard to marketing have not been
adequately developed, and then in
regard to stimulating production, easy
communication between the producer
and the market should form an im-
portant factor in the promotion of
agricultural production. Ag I have
so often pointed out in the House,
our road mileage puts

tries in regard to the provision of
roads. We have only about twenty-
seven miles of road per one thousand
square miles of area, which is pot at
all sufficient for providing that easy
flow of produce from the farm to the
market, which will allow the farmer
to go to the market easily and get
the highest price, the best price
possible, In regard to consolidation
of holdings also, as much as 56 per
cent, of agricultural holdings are
two or three-acre holdings. Now, with
such predominantly small holdings
how can we expect high agricultural
production? And the rate of consoli-
dation of holdings varies widely from
State to State. There are States like
Punjab and U.P. where consolidation
of holdings hag advanced much far-
ther and much better than in States
like Madras. And then, there are

[RAJYA SABHA]

India among |
the most backwarg of civilised coun- !

the other protective measures, ani:-
erosion measures, floog control mea- |
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sures, etc, which allow such a waste
of agricultural land, which involve
such a loss of fertile agricultural land,
from year to year. And wiith regard
to supply of fertilisers, the Goveru--
ment depends upon large-scale che~’
mical fertiliser factories than on ihe
—as the whole world knows—simple
compost manure, which can be suppli-
ed to each farm. Organic manure is
much better manure than these
chemical fertilisers. It has been
pointed out more than once that
chemical fertilisers act as g stimulant.
Like whiske to the constitution,
they might stimulate agricultural
production for a year or so.

Ser1 ARJUN ARORA (Uttar Pra-
desh): The Government is not only
apathetic to compost but also oppos-
ed to whiskey.

SHrRr M. RUTHNASWAMY: That iz
the trouble; they are opposed to all
good incentives to production. Or-
ganic manure is much better surer
manure than these chemical ferty-
lisers and

Surt BHUPESH GUPTA: How do
you know the cffect of whiskey;?

Surr M. RUTHNASWAMY: Fiom,
common human experience, open t0
the hon. Member as to anyone else.

And it is inconceivable that within
a measurable period of time India
can get the amount of chemical ferti--
lisers that it requires.

And then land laws are also
other obstacle to food production.
The recent land ceiling laws, the
proposal to extend co-operative farm-
ing, all these have acted as disincen-
tives to production. Ang lastly, M..
Vice-Chairman, it is open t{o question
whether prices, whether fixation of
prices is the best way for stimulat-
ing production. As I pointeq out
already, this maximum price does
not benefit the small producer; the
middle man, the trader, may beanefis
from this maximum price to a much

Qdil-
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larger extent than the actual pro- | Suri N. SRI RAMA REDDY (My-
ducer. So, many countries have tried sore): Mr. Vice-Chairman, Sir, it is

the mcthod of stimulating production
by means of outright subsidies to
the farmer rather than by this policy
and programme of price fixation,
because prices depend on so many
factors, on national circumstances as
well as international circumstances,
Whereas subsidies are a direct stirnu-
lant to production. But we must
give the Food Minister some time
for him to discover and for vs to
discover whether this policy of price
fixation through the Food Corpora-
tion and the Agricultural Prices
Commission, whether this method of
organising distribution of food sup-
plies to the most effective extent is
possible or not. We must give the
Food Minister time, give his policy
and programme time for us to dis-
cover whether this policy is correct,
or some other policy should be
substituted.

Tue VICE-CHAIRMAN (Surr M. P.
BHArGAVA): Mr. Sri Rama Reddy.

Suri BHUPESH GUPTA: Before
he beging may I ask a question of
the Food Minister for purposes of our
disdission? We have been demaud-
ing the release of all those who have
been arresteq in connection with the
food agitation

TrE VICE-CHAIRMAN (SHRT M. P.
BrarGava): Not now.

Surt BHUPESH GUPTA: Let him
say.

Tuae VICE-CHAIRMAN (SHrr M. P.
Baarcava): How can you ask at this
stage? You are not speaking.

Surr BHUPESH GUPTA: It is part
of the discussion. Wil he say some-

thing?

Tue VICE-CHAIRMAN (SHR: M. P.

Brarcava): You can ask the gques-
tion when you start your speech,

true that food is our first line of
defence, especially now under the
great pressing circumstances which
we are placed in—national as well as
international. = Therefore, the food
problem should be made as easy gas
possible, so that the home front might
be kept very vigorous and a lot of
vitality might be filled into this home
front. I wish this subject had not
been taken up for discussion just at
the present moment, because I am
quite sure that our hon. Minister for
Food and Agriculture is well aware
of this problem, which he has been
struggling hard to solve. All the
same, Sir, it is worthwhile to note
what our production has been, whe-
ther our production has been showing
a tendency of increasing year after
year, or whether it has not shown
this tendency. Ever since 1950, when
it was only 50 million tonnes of food-
grains that we were producing, it has
gradually been stepped yp, not that
there has not been an increase in pro-
duction; nobody can say that there
has not been increase in production,
Certainly there was. Whether that
was sufficient for the needs of tae
country is another matter, but have
we been progressing on the agricul-
tural front or not? That is the ques-
tion. And we have been progressing,
Where the production was only 50
million tonnes in the year 1950-51,
in 1960-61 the total production of
foodgrains has been 82 million tonnes,
and in 1964-65 a peak production of
83'4 million tornes has been achiev-
ed. It is unfortunate, Sir, that during
the first years of our Third Five Year
Plan our progress hadl not been as
satisfactory as it ought to have been.
But everybody knows, it is in every-
body’s knowledge that for things be-
yond our control such a situation was

brought about, not for want of atten-
tion to production. Have we ever

reduced the expenditure on produc-
Have we lessened our efforts
for production? No; on the other
hand, the tempo has been very much
increased, workeg up to a higher

tion?
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[Shri N. Sri Rama Reddy.]
pitch, because we know food is the
most important thing, without which
we cannot move an inch. Not only
our troops, but the entire 460 or 470
million people have got to be fed and

fed well so that they may
constitute a vigorous nation.
Add to these the imports that

have been making. I do not want to go
into the causes for any fall in produc-
tion that might have occurred. They
were very natural. But my hon.
friend Shri Vajpayee knows that to
our production we should add the im-
ports that have been brought into the
country—imports of foodgrains from
various sources-—ana these have not
been the less these years. In 1962
the imports were 3.6 million tonnes
and the same have been stepped up
and in the year 1964 it was 6-34
million tonnes and within the seven
months of thig year also we have
importeq about 4.3 million tonnes and
another two million tonnes are likely
to come from various quarters, What
is the real test in the case of food? The
real test is the nett availability of food
per head, the per capitqg availability
of food. That is the real test. Now. in
1963 the per capita food received was
18.2 ounces. In 1964 i1t was 14 ounces
and in 1965 it is 14.5 ounces. Therefore,
you see this couniry js not underfed.
That is a glaring fact. My hon, friend
Shri Vajpayee was making accusations
against statistics. But I say anybody,
who has eyes, can go round the country
ang see for himself how the people are
better fed now. May be that the
prices are high. Certainly the prices
are high and with regard to that I will
come later. But with regard to the
availability of food per head in the
country, there has been an increase
year after year and we have now
reached the figure of 145 cunces, If
pou ask whether this 14 0 cunces is
enough or not for our country, that is
a different matter. It may not have
the caloric va'ue that we need, for we
may require some 3,000 or 3,500
calories.

Sart BHUPESH GUPTA: What was
the consumption before the war?

[ RAJYA SABHA]
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Suri N, SRI RAMA REDDY: Much
less.

Surt BHUPESH GUPTA:
less? It wag 16.3 ounces.

Much

Sarr C. SUBRAMANIAM: 1 don't
know where from he gets his statisties.

AN Hox. MEMBER: What about the
population?

Surt N. SRI RAMA REDDY: What-
ever be the populaiion, 1 weu'ld invie
the attention of my hon friend Shri
Bhupesh Gupta to this cne fact. This
is a fact which nobody can deny that
if each individual consumes one ounce
more per day than what he did befors,
then the total consumption will
increase by 5 million tonnes. This is
simple arithmetic and nobody ecan
deny it. If each person in the country
consumed one ounce more of food,
then thre overall consumption of food
will jncrease by 5 million tonnes.
Whether these people do eat more
than before is a thing that anybody.
can examine, But I know that they do.
I come from the rural areas and 1
know the people.

Surt BHUPESH GUPTA: Witk
Rs. 500 and Rs. 31 per day, we can
eat a little more.

Surt N. SRI RAMA REDDY: My
hon. friend is an eminent debater and
I cannol afford to rub him on the
wrong side. Al} the same . . .

Surr ARJUN ARORA: Rub him om
the wrong side and rub him hard.

Surr N. SRI RAMA REDDY: All the
same, in spite of the fact that there has
been an increase in production, in spite
of the fact that imports of foodgrains
have been increasing in recent years,
still the market arrivals are not what
they ought to be. What has happehed
to these market arrivals? Why are
they not arriving in as big a quantity .
and in as quick a time as they used
to do before? Certainly these are
matters that have got to be examined
in detail, I am sure our financial
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policies, our monetary policies, all
these things have failed to induce the
surpluses from the various farmers to
come to the markets. They have
failed. Why is it so? What are the
main causes for thig failure? That 1s
a matter which requires to be very
seriously studied. According to me, 1
know that what is called co-operative
produce loan is mainly responsible for
this. I do not have the statistics at
present. but I can say that these loans
jnduce the richer and wel'-to-do
people in the villages to obtain, on
account of their 1nfluence—political
and otherwise—the produces from
others, 1o mop up the produce in the
form of the small surpluses from the
varioug farmers. For this the co-ope-
rative credit is made available to
them. So these surpluses get locked
up through this co-operative produce
loang system. That is one of the main
causes. [ have seen in almost all
villages that the big landlords mop up
all the surplus of the entire village
by means of the co-operative credit
made available to them. I request
the hon. Minister to go deeply into
this matter. I speak of the impression
that I have broadly gathered.

With regard to distribution I will
speak later. As regards the marketable
surplus, it fell by 5 per cent. in 1962~
63 gnd it hag come deplorably low
now, having come to 20°3 per cent. In
regard to both rice and wheat, it is
said that 38 per cent. of the market-
able surplus has not been brought to
the market, I do not know where it
hag gone. So 1 want the hon. Minister
to make a special study of the
problem and see if this co-operative
credit can be cut off, T mean the credit
given for the produces purposes, not
that for production purposes. What is
called produce loan may be cut off.

Now, I come to the question of
distribution. From the figures we can
see that through the Central stocks
the Government has been making
efforts to distribute more and meore
foodgrains. In 1963, ihe total quantity
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of foodgraing gistributed was 4,472,000
tonnes.

Surr ARJUN ARORA: No Govern-
ment of India ever distributeq
much,

SO

Surt N. SRI RAMA REDDY: Yes,
no Government has ever distributed
so much bhefure,

Surr BHUPESH GUPTA: He is
talking like the Chairman of the Mar-
wari Relicf Association during the
Bengal famine days.

SHrI N. SRI RAMA REDDY: This
is distributed not for the gake of the
rich people, butf it is distributed for
the sake of the poor needy people.
This distribution is for the poor and
needy.

Surt BHUPESH GUPTA: I will
give a lot of statistics to the hon
Member.

8urr N. SRI RAMA REDDY: Dur-
ing 1964 this was stepped up to
8.251,000 tonnes. Ang in 1965 already
we have reachred the figure of
8,274,000 tonnes.

Surt ARJUN ARORA: All previous
records have been beaten.

Surr N. SRI RAMA REDDY: With
regard to distribution also, therefore,
the Government is not unmindfu!
about, the problem of distribution also.
Year after year they have been step-
ping up the distribution. This can
also be seen from the number of fair
price shops. In 1952 we had 5,000 suzh
shops and in 1965, we have 142500
fair price shops functioning all over
the counfry. They are all intended to
sefve poor and suffering people.

With regard to prices, it ig true that
prices have been rising high. 'This is
a paradox which somebody has got to
solve, that In spite of higher produc-
tion and in spite of so many other
things, the prices should bhs increas-
ing. But let me point out that prices
have been increasing in the industrial
tield also everywhere. Our financial
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[Shri N. Sri Rama Reddy.]
policics and our fiscal policies and our
monetary policies have had no efiect
with regard to the prices in respect of
other fields. Sp is the case of agricul-

tural produces. This is a common
phenomenon everywhere. Every-
where prices are rising, Therefore
this rise in prices is not something

peculiar to food production alone. It
1s common. This is g commop pheno-
menon, And it is not on account of
the non-availability of foodgrains
either. In the last week I was touring
1In Bihar st the behest of my party
which sent me there to study the food
problem of Bihar. There, in four dis-
tricts T toured to find out the position.
I asked the people how, when rice
was being sold at 3 seers a rupee in
Calcutta some 40 lakhs of people died,
and now when rice was being sold at
Rs. 125 a quintal nobody was starving,
I asked them for the reason gnd they
answered like this The agricultural
labourer in Bihar says: “I go to work
and 1 get 8 seers or 7 seers or 8 seers,
and sometimes even 9 seers of paddy.”
So he gets it. I am substantiating
what I said generally. I am not much
of a scientist, nor I am an economist.
I am just an ordinmary farmer. But I
do know from the broad indications
that I have seen, that the statement
that food §¢ pot available is not true.
‘What is true is that there is some other
phenomenon working side by side with
all these forces, with all these eco-
nomiec and other forces, which pushes
up the prices. And so in keeping with
this phenomenon, the food prices are
also rising, not on account of any lack
of foad in the country. This
is what 1 have to say with
regarg to prices. It is true
that because of the heavy expenditure
in the Third Plan year after year
agricultural production has been
going up but I would like
to point out to the hon. Minister
that each individual item in the
agricultural production programme
has got to be attended to ang the
contribution of each item has got to be
improved with a view to stepping up
food production and making this
country self-sufficient. This is the

3p.

[RAJYA SABHA]

in the country 3243

i foremost task of rverybody in this
country but therc ..o certain priori-
ties which have got 1o be attended to.
The first is the Dbetler utilisation
of the country’s pote.tial. A huge
irrigation potential has been created
which coulg easirly tage in seventy
million acres of land but are we try-
ing to utilise this potential that has
i been created at such an enormous
’, cogt to this country? I am sure we
are not doing it. In many cases
double cropping can be introduced
and must be introduced in every acre
that can be irrigated. A special
commission hag got to be appointed
for this purpose and a very serious
attempt hag got to be made in this
connection. Having toured Bihar and
Uttar Pradesh, I have come to the
conclusion that a real ocean lies
buried. In my own part of the coun-
try a well can only irrigate twc, three
or four acres of land whereas in Bihar
and Uttar Pradesh g tubewell can
irrigate three to four hundred acres
of land, This is an astonishing thing
that I came across there which our
farmers could utilise. If the ocean
lying buried there in the Indo~-
Gangetic plain could be made use of,
this Indo-Gangetic plain alcne could
feed the entire country. This could
be done if only there is a mind,

With regard to distribution, T would
Iike to say that there should not be
monopoly in this respect. We have to
build up the character of the people
in this country. There is no question
of monopoly procurement ang mono-
poly distribution. We shall £x maxi~
mum prices

Surt  BHUPESH GUPTA: Only
monopoly for political power.

Surr N. SRI RAMA REDDY:

at the farmers’ level, at the whole-
salers’ level, at the retailers, level and
everybody, whether it is the Food
Corporation or the governmental
agencies or the co-operative agency or
private agency, shall conform to the
pattern of prices fixed.

Having said that, let me say that
everybody should work in the inte-
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rests of the country. It is wrong to
think that only the Government ser-
vants can deliver the goods Perhaps
they would not be able to do the job
as best as private individuals. Let
all these four agencies work in this
country and let everyone do his job
in  the interests of the country to
keep the honour of this country very
high especially now when «¢ have
to engage ourselves in a giert fight
against thig marauder, Pakistan

Y g¥o mwAw @@ (ATA-fafur)-
faeer arEm Jacia, qa fad 1 ad
FZAr & 1 uw g € fF aw fad g ax
AT G TN FT JTHLTL 7@ 8 | 9F
TE FHIT F3T g9 3T ¥ JaJ AJq a5
TE E, TR BIT 7 FF HIH FLAQ T
H TUR 919 T AqEL g IqF HaT
FOST a0 & wataar oo &Y §, I
TFIATZE AT | AIEH TH  TEAR
fFrad F T Fag qamr A1, F A
FATE BAT & | HY FT A1 FF I FIT FT
7% g7 AT A FFATE, q€ FU | IQAFI o
FZAT T @I AT | T T2 T9@T 97
& € o1 fRfemr 1 fefemar wnE
e frg w1 & fu B #3191 3 5T
TU | w19 g 97 fa weHl 717 &7 [ 0-
AT A FA 1 TR LFS T
we ffar adfen aw gt oS
IOl UF ®IA 1 A7 9g TA F97
FXZ AL | F Fgar av & 9t geet i
aqT A fAFm FT AT SRESE &7
e, a7 garafse | =wER FEe
7 THT IA¥ AN THE A F @R
%8, w7 Setese F7 Aiftre I g
TAIYTES R ; FTHHTET 97 SHST |
77 grer A fo & 71 §3ew waw 77
# fom q@ 8 geTgar g, ¥ g
¥ 99 gF ¢ | I ¥ S Al av
727 &, ey arae, a7 AT < fawar
21 AT A 9T AT & fEw 918}
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ferge Tt & a1 A 1 AT A F AT
13 & &1 agT FH LT I |

TE T E T @A FT AYHT STAH F7
forr ) gad N9 § ag Fga1  =wEAT
g fF guwae Araeay; FfE g
gt g7 @I &, AR IM a8 ¥¢ ¢, a8
wear A fau gt wrE fw /i 7 B
waguTag fF Hosehamy AV
HAST AT e FT 90 G T AT |
ThacE ox W AT adt Hiw Efsee o
HEREC KU O (R
ZITY G7q UgA A&7 AT F ;AT
4T I AT Efier arer 99 A €2 gy
T ORST AT T 1 Y
frguaiga e AT 7@ 139
T A F AR GAIN S, TFgI
fF AT gH AT A, WA I
AT qTEAIES & ©F -1 §T ST
g A AT, gw 2~ aTH, FIws
T W, UL IUT T ¥ A® AT
@ &Y, I I H I v F ]I a@cn
e 1 gmRagivg @e faowe
Ifore 1 avg § sy At @ g,
TR IS Fae g o g, us
AFEAT &t §, W7 GO TRAW
FATH § | I €T F YR § SAQT |7
FATHI G7HATE | PR HASHI a@/ &
AT SAT A1 o avg @ e atg
U FIHT AR I F A8 q@aqT 4,
@t fogar e g ag soaT @mr
W &Ted WIgH! a7 {7 Fw€ 9N
TR AT g, e @ gAv NI
gy 18 gfar &1 i 2o 7§ awy

g

FGE FT G979 gAZT AT | T4
T A AT AFT T e 91 & e,
e Fi<g a0 SIS | WY HIOwT
R 8 AW & TweF 3 fue
SR, S A AR AR A |
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Surt BHUPESH GUPTA ™Mr Vieo- |
Chairman, I would like to ask that |
question that I asked and you said
tha. I should ask when I spoke What
has happened to those who were
arrested in connection with the food
agitation® We hag demanded therr
release and I should like to know from
the hon Minister whether he has
anvthig to say so that I need not
dilate on that.

Surr C. SUBRAMANIAM-
say 1t during my reply.

I shall

Surr BHUPESH GUPTA: All right.

Now, Mr Vice-Chairman, we are
discussing the food situation at a criti-
cal time in our country and for rea-
sons understandable I am not going
into the description of the situation
today in this House They are well
known and they need not be related
here for obvious reasons but I hope
the hon. Minister has carefully stu-
died the reports that have appeared
in the newspapers in the country and
made an assessment of the human
agony and sufferings caused by the
situation today.

Now, let me deal with the various
aspects of the food situation, about
production and distribution. Before
I go into that I should like to exa-
mine how this present crisis through
which we are passing has been
brought about. We have now an all
time peak 15 production standing at
88-8 million metric tonnes. At the
same time we have also an all time
peak 1n import of foodgrains if we take
into account what is going tp come
during the coming months standing at
about 6 3 million tonnes or even more.
Therefore we have an all time peak
of supply in the country and yet we
have got one of the worst food situa-
tions Suffering is al<o an all time
peak and prices too have undoubtedly
reached ap all time peak ot 194 if |
you take the wholesale price index of
food articles into account How is
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that possible? This 1s the situation
which we are discussing Why should
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it be that today the crisis 1s worse than
what 1t was i1n the last year or the
year betore when we have an  all
time peak in production and over-all
availability of foodgiains compared
not only to the previous year but to
any year since independence? I will
presently piace before you an analy-
{ical examuination of the entire situa-
tion so that we can make proper chan-
ges 1n the lood policy of the Govern-
ment A national food policy has got
to be evolved by aill means Now,
Mr. Vice-Chairman, the Third Frve
Year Plan said:

“With the achievement of the.e
targets the economy will become
self-sufficient 1n the supp'y of {ood-
grains The per capita availability
will go up from 16 oz per day in
1960-61 to 175 oz. per day in 1965~
66.”

And the Third Five Year Plan set the
target of production at 100 million
tonnes., Now on the basis of that
calculation the Plan came to the con-
clusion that not only we would be
reaching self-sufficiency by the end of
the Third Five Year Plan but we
would be in a position to increase the
per camta consumption of foodgrains
raising 1t to 175 oz per day by 1965-
66 Therefore, let us see how the
situation now is In this connection
I would invite your attention to the
foot-note of the Third Five Year Plan
in which they set the cereal produc-
tion—the main two cereals of wheat
and rice—at 50 million tonnes by the
end of the Plan, that is, by the end
of this fiscal year Therefore, normally
if we had produced 100 million tonnes
of foodgrains by the erd of the next
vear when the population will have
gone up by another ten million or so
and if we had produced 50 million
tonnes of the two principal cereals,
namely, rice and wheat, we should
have not only turned the corner bt
should have a little margin. The Agri-
cultural Prices Commission, olherwise
known as the Dantwala Commission
has estimated that at the existing rate
we mav reach self-sufficiency at 95
million tonnes. In fact that was the
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estimale at that time of the Planning
Commission and the Government that
if we produced 95 million tonnes of
foodgrains we will have attained self-
sufficiency. What is the position now?
Mr. Vice-Chairman, we have produced
this year 88.8 million tonnes of food-
grains in our couniry and our import
comes to—taking into account what
ig  ‘expected—G6'3 million  tonnes.
Therefore, we have got a total supply
of 96 to 97 million tonnes. Taking the
internal production as well as imports
we have got a supply which normally
should meet the requirements of the
people assuming the availability
stands even at 16 oz. per head only,
that is, the average availability. As
far as cereals are concerned we have
produced 50.8 million tonnes of cereal
and if you add to it another 6.3 million
tonnes which we import, we  will
have 57.1 million tonnes of cereals
available to us from internal and ex-
ternal sources which is less than 3
million tonnes targeted in the Third
Five Year Plan which calculated that
we needed 60 million tonnes of these
two cereals by the end of the Plan,
that is, by March 1986. Today when
we have got nearly 57 million tonnes
of cereals from both sources and also
more or less the same amount of food-
grains that we require for meeting
the requirements of the population at
an availability of 16 oz. per day we
have one of the worst food crises. Why
is it so? The crisis is the cumulative
result of the Government’s pro-hoar-
der food policy pursued ever since
1954 to which I shall presently come.
This is a man-made crisis in many
ways. This crisis is mainly due to
the fact that in the matter of distri-
bution the Government has failed and,
Mr. Vice-Chairman, in this connection
I would invite your attention to the
Report of the Bengal Famine Enquiry
Commission—the Bengal famine of
1943—in which 35 lakhs of people
died. The Bengal Famine Enquiry
Commission, otherwise known as the
Floud Commission, said:

“The Bengal famine broke
with a shortage equivalent to
weeks' requirements.”

out
six
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Therefore a shortage of six weeks’
requirements brought about that terri-
ble famine which cost 35 lakhs of
human lives. Pandit Jawaharlal
Nehru in his ‘Discovery of India’
which he wrote in the Ahmednagar
Fort tock note of this fact correctly.
He said:

“Every competent observer is
agreed that it was a man-made
famine which couid have Dbeen
foreseen and avoided. Everyone is
agreed that there was amazing in-
difference incompetence, compla-
cency as shown by the authorities
concerned.”

Word for word this applies to the pre-
sent Government and its present.
policy.

SHRI C. D. PANDE (Uttar Pradesh):
Did you raise your voice then?

Surr BHUPESH GUPTA:
disturb me; I did.
arguments like that.

Don’t
Don’t break my

That is the position. I think the
food crisis has been brought about as
a result of the pro-hoarder policy of
the Government, as a result of the in-
competence, as a result of lack of
sympathies of the people, as a result
of general overall bankruptcy in its
economic policy and its agricultural
policy. Therefore, very much it is a
man-made crisis through which we are
passing. Let us now deal with that
aspect of the matter as to how this
crisis came about. In 1954 India
passed from control to decontrol. In
1951 with 122 million people under
rationing including 47 million under
statutory rationing the Government
had a big share in the distribution.
Then started the decontrol policy and
by 1955 decontrol was complete so
much so that it was recorded by the
Government and also noted in the Re-
port of the Foodgrains Enquiry Com-
mission that there was no ration shop
in the country, no food subsidy and
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decontrol has taken place. Further,
the Foodgrains Enquiry Committee,
otherwise known as the Asoka Mehta
Committee, in its report, noted that
by 1966 the pipelines—I am using that
word—more or less the pipelines of
hoarding and stocking had come into
operation. Therefore, we have a
picture from 1954, when you see food-
grains passing into the hands of hoar-
ders and profiteers, who were being
at that time and subscquently support-
ed by the Government’s policies and
by heavy bank advances in the coun-
try. I need not go into the figures.
Only I would like to make this very
important point and it should be noted
by the House because it has played
an important part in this. Bank ad-
vances in April 1959 stoog at Rs. 87
crores for food articles. In April 1960
it stood at Rs. 116 crores. In 1961 it
stood at Rs. 145 crores. In 1962, over
the same period, advances outstand-
ing were Rs. 157 crores and 68 lakhs.
In 1963 it was Rs. 136 crores. In 1964
it was Rs. 140 crores, As on April 30,
1965, it stood at Rs. 164 crores, ad-
vances for food articles taken together.
If you take rice and paddy, pulses,
edible oils ang so on, including vanas-
pati, you will find in this period heavy
bank advances being made only by
the scheduled banks. I am taking
into account only the' scheduled banks
noted and recorded in the Reserve
Bank’s reports from time to time.
the Government did nothing with a
view to stopping that. With the bank
money advances to them and with
unaccounted money already in  the
hands of the profiteers and hoarders.
with the fact that also land is con-
centrated in the hands of a small num-
ber of landlords, with their staying
power and holding power, profiteer-
ing and hoarding continued in the
eountry, so that they coulq create at
will artificial scarcities 1o dictate
prices. The Government in the
Finance Ministry had no policy to
control the bank operations. Specula-
tion with this money was going on
even openly in forward trading and
other things on the one hand and on
‘the other by direct, outright advances
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to profiteers, whereby they could
corner the stocks from the peasants
ang create artificial scarciiies in order
to make a nonsense of all regulatory
measures. At that time on the part of
the Central Government and the State
Governments certain regulatory mea-
sures were called for and the licens-
ing system of wholesalers was intro-
duced. . And that again became
a system of favouritism and corrup-
tion. The licences or certificates were
given to the o'd traders and profiteers
and they became now officially licens-
ed traders and profiteers. That s
how it went on. That is how step by
step the Government allowed the food
crisis to develop and these profiteers
and hoarders and landlords virtually
laid seige on the food trade of the
country, which according to the esti-
mates given by the Federation of
Indian Chambers of Commerce and
Industries is of the order of Rs. 2,000
crores and so on. Naturally such a
big volume of the trade was seized
by them with the help of the banks
and unaccounted money and supported
by the licences and so on, which the
Government extended to them. There-
fore; T say the pro-hoarder policy
was in operation.

At that time, the question of pro-
curement loomed large before the
country and, as you know, the Cen-
tral Government refuseg to procure
foodgrains even when they were pass-
ing into their hands. In the year 1961-
62 they procured internally only 4.8
lakh tonnes of foodgrains, in 1962-63
4.6 lakh tonnes of foodgrains, and in
1963-64 5.9 lakh tonnes. You will be
surprised to hear that in a period of
three years or so, when they imported
from abroad about 117 million tonnes
of foodgrains, within the country in
the corresponding period they did not
even procure 11 million tonnes of
foodgrains. Therefore, imports be-
came a source of encouragement. Be-
cause the Government got some stocks
in hand, thev neglected internal pro-
curement. They allowed food to pass
into the hands of traders and pro-
fiteers who can develop their trade
and commerce in such a
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manner that they held the nation to
ransom, as they are doing it today.
Therefore, I say the Govefnment is
ansverable for it.  State trading in
foodgrains came up for discussion in
the Nagpur session of the Congress
and even the Foodgrains Enquiry
Committee, which submitted its re-
port in the year 1957 recommended
that State trading in foodgrains shoulg
be resoried to. All these recommen-
dations were brushed aside by this
Government and State trading was
not taken in hand. Even today when
.we have got State trading of some
kind under the Food Corporation of
India, the target fixed is at 3 million
tonnes only, when the marketable
surplus is 15 to 16 million tonnes.
Am T io understand that with a mar-
ketable surplus of 15 to 16 million
tonnes, if we bought only 3 million
tonnes of foodgrains—under the Cen-
tral Government account 2 million
tonnes and the State Governments’
account one million tonnes—we could
control the market? We cannot
possibly do it. (Time bell rings.)
Sir, T will take a few minutes.

TvE VICE-CHAIRMAN (Surr M. P.
Baarcava): No, Mr. Bhupesh Gupta.
It is a fixed time of 15 minutes,

Sarr BHUPESH GUPTA: Then, I
would not have spoken.

Tre VICE-CHAIRMAN (Surr M. P.
BuarGava): I have no discretion. It
is in the rules. Thirty minutes to the
Mover and fifteen minutes for others.
You can wind up.

Surr BHUPESH GUPTA: In a two-

hour discussion it happens. Now, it
is not a two-hour discussion. In a
two-hour discusssion such things
happen.

Tue VICE-CHAIRMAN (Smrr M. P.
BrHARGAVA): Please wind up.

Surt BHUPESH GUPTA: I will
take a few minutes. Kindly give me
time. Then, I would not have bother.
ed about it, after all this bothers.
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This is the position. I think in that
case, Mr. Vice-Chairman, we should
have been told, because in a two-
hour discussion twice the fime we
have taken. The rule has been chang-
ed. It is not two hours now. The
rule is only for two-hour discussion,
in such matters.

Tae VICE-CHAIRMAN (Surr M. P.
BuArGava): Please wind up.

Sur1 BHUPESH GUPTA: Anyway,
now this is the position. Therefore,
an artificial crisis has been created
because of hoardng and because mar-
ket arrivals are low. My friend has
mentioned it. Now, last year rice
production was up by 40 per cent, but
market arrivals declined in the same
period by 20 to 25 per cent and so
on. The same thing is happening in
a larger measure. In 1the case of
wheat market arrivals went down by
35 to 38 per cent. Maize and jowar
you take in Maharashtra. It is al-
most 40 per cent less than last year.
What does it indicate? It does indi-
cate that stocks are going into these
hoarders’ hands and there the hon.
Minister made a statement that far-
mers are holding 40 per cent, of the
stocks. He used the word ‘farmers’.
Well, peasants are not in a position
to withhold stocks, because they do not
have money to buy their necessities
and they do not have the power to
withhold. The stocks are being held
by the landlords in the villages. With
only one per cent. of household there,
they own nearly 20 per cent. of the
land. Therefore, they hold these
things. Similarly, big landlords and
those people who have got money,
hold it. Therefore, things pass from
the hands of the actual peasant to
those people who are in a position to
build up stocks with bank and other
financial advances and resources.
Therefore, do not use the word ‘far-
mer’. Call them landlords, big land-
lords, profiteers and speculators.
These are the people. Therefore,
having created this thing, we are in
a mess now. About one thing I should
like to say, i.e., imports, I give you
one figure only. We had imported
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more than 61 mullion tonnes of food-
grains since 1948 up to date. I have
got the exact figure. I am giving 1t
in round figures, costing Rs, 2.300
croces, nit  including the prize that
we wjll pay for the current imports.
Su-h is the situation. Freight charges
we are paying heavily and stil] to-
day the Americans would pot allow
the food to come in Indian ships.
They turneq down that offer. Now,
in such a situation we are placed.
Therefore, our country is not salf-
sufficient at all in foodgrains. Pandit
Jawaharlal Nehru, opening the
Ludhiana Institute of Agriculture,
said that he hanged down his head
in shame.

[Tax DrpuTy CHAIRMAN in the Chair.]

The present Prime Minister, Shri
Lal Bahadur Shastri speaking at the
AICC session last August in Delhi
expressed a feeling of disgust at this
dependence. And Mr. Subramaniam,
I am not sure exactly what he said,
said in Sydney that India would re-
quire another ten to fifteen years to
become self-sufficient in  foodgrains
and here in India he said that by the
end of the Fourth Plan we would
become self-sufficient. I do not know
—between Svdney and Delhi exactly
where we stand, Such is the position.
The reason is that the per acre pro-
duction, Madam, in our country is
the lowest in the world. Our pro-
duction is 75 per cent. of the world
average as far as rice is concerned;
one-third of what the U.A.R. produces
as far as wheat is concernel 72 per
cent. of the world average. Indian
production and yield per acre, whether
it is wheat or whether it ig rice—we
are far behind the Third Five Year
Plan target. Our food production
should according to them go up by
should according to them go up by
nearly 5 per cent. and our increase
2:5 per cent. per annum; in the
Second Plan 35 per cent; and
the anticipated increase under the
Third Plan is 26 per cent. Therefore,
we are only at 50 per cent. of the
target in the matter of food produc-
#ion increase in order to keep abreast

[RAJYA SABHA ]
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{for tho population vise of 10 million
people per year. Such 1s the situa-
tion.

Therefore, I say finally in this con-
nection—I could have given many
more figsures—that the entire PL 480
policy has been used with a view to
just somehow or other getting along
instead of trying ¢~ solve the pro-
blem. Yet we find that the land re-
forms have not been carried out which
are being discussed presently in the
context of the preparation of the
Fourth Five Year Plan. Only § or
6 States have got surplus land, and
that also would not be sufficient for
distribution if you take into account
the surplus land required which is
about 1 million acres. In Jammu and
Kashmir it is 5 Jakh acres. In Andhra
Pradesh according to the lat-st report
of the Land Reforms Committee we
find that only 62,000 acres had been
located. Not a single acre has come
into their possession. Take the State
of Mr. Subramaniam. In hig State
only 0:2 per cent. of the avai'able
cultivated land is expected to
come as surplus. Yet we Thave
provided for a compensation of
Rs. 641 crores for landlords and so
on, and what is actually paid out of
that up to now is a little over
Rs. 230 crores. Yet we do not have
enough land at all. It this is not
handled properly, the production
will not go up.

In the matter of fertilizer also, we
are behind the target by 5 lakh
tonnes or so. The production jg not
even 5 lakh tonnes as against the
target of 1 million tonnes. The
availability of fertilisers in India, I
may inform the House, is 3 pounds
per acre as against 227 pounds in
Japan.  Therefore,- you can gee
where we stand. Regarding seeds
credit everywhere the position is the
same. Therefore, if you look at seeds,
if you look at manure, if you look
at credit facilities where according to
the Government only 23 per cent of
the credit comes from the co-operative
and other agencies and the rest comes
from the money lenders, even that 23
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per cent, does not reach the tiller of
the soil. So you get this picture of
the situation, and that is why we say
that a man-made crisis hag been
created. The first thing for the Gov-
ernment {o do is to go in for State
trading in foodgrains, The wholesale
trade must be taken over. I repecat
in all solemnity that tke country
wants it, Yesterday the Finance Min-
ister said that personally he was in
favour of it, Why then the State
trading in foodgrains, which had been
sabotaged systematically by Mr. Ajit
Prasad Jain, Mr. Swaran Singh and
above all Mr. Patil, should not be
taken over in the State sector by the
present Minister in a national emer-
gency of this kind? We want the
entire marketable surplus of 16 million
tonnes, 12 million tonnes in rice and
the rest in wheat, to be taken over
as far as the wholesale trade ig con-
cerned by the Government, and we
are in a position to do so, and it must
be done. Having done that, we want
that gstatutory rationing should be
introduced in all towns with over 1
lakh population, becuse it is the res-
ponsibility of the Government to fead
them. If you do not take over the
towns with 1 lakh population, it re-
wains a source of profiteering and
blackmarketing, and it we leave 80
million people in the urban areas and
40 million in bigger towns to the
wrercies of the profiteers and hoarders,
we will always allow the blackinarket
tp flourish. Therefore, 1 say that that
shoyld be done. Thig is very very
#mportant today. Ration shops should
be opened, The fair price shops today
stand at 150,000 only. That is not at
all adequate in the country today.
Only the other day it was not even
80,000 or so. Therefore, increase in
this respect has also been very negli-
gible. I can give very many eXam-
ples.

Tas DEPUTY CHAIRMAN: Please
fnish now. You have taken 20 minut-
es.

Surt BHUPESH GUPTA: I am

finishing. Therefore, I say that it is
very very important that State trading
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should be the cornerstone of the
national food policy. Production has
got to be stepped up but that relates
to agriculture, land reforms, and so
on. When we are discussing the food
situation here, I may tell the , Food
Minister that unless you take’com-
mand of the wholesale trade fully and
wholly, which yoy are capable of do-
ing, you will not be able to prevent
the situation of recurring crisis with
rising production and rising ©prices
with increased supply. That is why I
say that you should take it over.
Then it should be nationaliseq and
the monies agvailable should go to the
peasants, This jg of vital importance.
Supplies should be made to the rural
areas in larger quantities, to the dis-
tressed areas. Rationing should be
expanded. A proper price policy as
recommended by the Asoka Mehta
Committee shoulg be evolved so that
the food prices which dominate the
rising frices, when the food item
constitutes 60 to 70 per cent. of the
total expenses shown in a family bud-
get, could be taken care of. Govern-
ment cannot control the food-prices
unless and until it operates in the
market as a trader and seller with
State trading as the linchpin.

Madam, I do not wish to say any-
thing more. I think the country
heeds gn overall change in the food
policy. May 1 appeal to the Food
Minister before 1 sit down that it is
a good thing that he moved a little,
but he moved in faltering steps with
a bleak mind. Therefore, we find
loday that when he fixes it at 3
million tonnes, even he does not know
whether all the States will do it. As
far as the Chief Ministers’ Con-
ferences are concerned, in Bangalore
and here two conferences had been

lield. They had not produced any
good result, they had not produced
any better policies. Therefore, he

has to advance in this direction, 1
should tell him that the entire coun-
try will be behind him anq the co-
operation will phe got from the entire
country if State trading in food-
grains is assumed fuliy. Madam, I
therefore impress this point ang 1
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say 1t again that the crisis 13 man-
made and famine-makers are there,
hoarders and profiteers are there
Therefore, the pro-hoarder and pro-
profiteer policy of the Government
which # responsible for plunging the
country mnto this crisis 1n the year of
a hig crop cannot be changed and we
cannot overcome this dismal state of
affairs unless the Food Mimster in
consultation with all evolves coura-
geously and holdly an 1integrated
national food policy That 1s what I
am pressing

Finally, I would appeal to him to
release all those who had been ariest-
ed 1n connection with the food move-
ment and glso others 1 demand a
general amnesty of all political pri-
soners, detenus and so on 1 the
country today, and that shoulg be
accepted by the Government I spe-
cially emphasise 1n this connection
since we are debating food, the re-
lease of all who had been arrested in
connection with the fooq agitation
but I demand the release of all poli-
tical prisoners, detenus and s¢ on
Thank you, Madam

Surimati TARA RAMCHANDRA
SATHE (Maharashtra)} Madam I
rise to support the food policy of the
Government, angd 7 am glag to learn
that a1l the Chief Mimisters from all
the States have supported this policy
Our country as a whole consists of
different States which have got dif-
ferent aspects angd different sorts of
foodgrains The Central Govern-
ment has to take into consideration
the different situations 1 all the
States and as such it has to see this
problem from different points of view
because every State has got a dif-
ferent point of view, but the Central
Government has to see 1t as a whole
Many Members of Parliament and
also others outside Parliamenl and
many economists also criticise this
food policy The main crificisms are
of two types Some say that there
shoulqg be strict control ang some
sort of rationing while others say
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that there should pe the policy of
laissez faire  To my mind, the Goi-
ernment has taken the midway

Coming to rationin~, Madam, we
know what are the evils which come
out of rationing We have already
experienceg those effects Some of
the Members have said that the Gov-
einment must take into its hands tht
procurement and distribution and
State trading and thal everything
should be taken over by the Govern-
ment They mean that there should
not be any trade left for the indivi»
dual people When there 15 control,
the control should b of quality, and
also of quantity Eveiy ne.son should
ge{ the same quality ang the same
quantity at the same piice and even
In the remotesi na t of the country
But it 15 very difficult of implementa-
tion because there sire so many diffi-
culties 1n the wav—the difficulties ot
communicalion, the d {ficulties of get-
ting tramned peieonnel and also
other sorts of things And especial-
ly, the traders who have been domng
this busiess have been doing 1t for
ages So, 1t 1s very difficult for the
Government to take the trade into
their own hands in order to avmd
black marketing and the evils of
control T think cent per cent con-
trol 1s not possible and 1s not con-
ductve to our economy

Now, coming to laissez fauire, we
have already had experience Shi
Chordia has given notice of an am-
endment ang he says—-

“The food zones shoulq be
totally abolisheq and all restric-
tions on trade should bhe wilh-

drawn "

He said so If the 2zones aie
abolished, then the piivate tradere
will come 1n and they will take the
produce from one State to thy othei
He means this sort of iwssez fuie
should be allowed Examvples are
quoted I will give one example It
1s said that 1n Delht we get
wheat at sixty paise per kilo and in
Poona for getting one kilo of wheat
we have to pay Rs 1 50 But ot the
same time we forget that in Poona
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there is informal rationing, where we
get wheat which is imported from
abroad and we get it at the fair price
shops at 42 paise per kilo. It is quite
cheap. But when we discuss all these
points we safely forget other things
and say that Rs. 1:50 is the price of
wheat. Government has ajready
opened so many fair price shops. 1
know they are quite insufficient and
we must help the different organisa-
tions, political organisations. and the
departments of the Govrenment—for
example, the Posts ang Telegraphs
Department, the Railways and all
other departments—to open fair price
shops, then only this problem of
distribution will be solved. Of course,
the quantity which is supplied is
insufficient. We have to say so and I
request that the Government will try
and seng some more foodgrains to
those shops. We get from there very
meagre quantities, four kilos or like
that which is very small. Some say
that when the late Shri Rafi Ahmed
Kidwai was the Food Minister he de-
controlled all thege things ang that
the trade took its own course and
therefore the same policy should be
taken into consideration now. But 1
am afraid the situation at that time
was quite different, and the days now
are quite gdiffecent. This is not the
time for experimenting.

So far as the abolition of the zones
is concerned, I am totally against
this. Suppose a trader from Delhi
purchases wheat in the Delhi market.
Naturally, the supply being less, the
price in the Delhi market for wheat
will go up. And if nhe takes it to
Bombay or Poona, we cannot say
emphatically that he should sell it
for the same price at which he had
paid for it in Delhi plus some freight
charges.and 10 or 12 per cent. as
profit margin. We are not sure about
it. Perhaps he may sell it for Rs. 1:40.
But the price in Delhi for that wheat
may go up. So, it is very difficult to
abolish the zones and I also support
the view that these zones should be
maintained. At the same time I would
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Government
that wherever there is any surplus

in a State, the Central Government

should take over that surplus from.
that State Govermment angd they can

also take over the surmus from the

big farmers; 50 per cent of their

surplus they can fake as a levv.:
they can procure it ang that can be

sent to other places where there is a
deficit. But the Government should
not ask for the levy from the small

farmers, the small peasants, because:
they hardly live from hand to mouths
I think I can suggest some remedies.

The Food Minister gave a reply in

that House stating that we have go&
a deficit in fertilisers. I can under-

stang it. But I want to suggest to

him one thing that though we pro-

duce fertilisers and we import theni.

there is one farmer in the District of

Akola. And he has sent many letters

to the Government; 7 do not know.
whether the hon. Minister knows
about it or not. He says that he has

got some device, that he has made an

experiment in his farm. He says

that there is no neeg for any ferti-

liser to be imported. I would request

the Ministry of Agriculture, even the:
Food Minister, that he should enquire

about this and if the officials them-

selves go there and discusg this witle

him, I think he will be able to put-
up his point of view, Or he can

come here, and let us see what

methog he has got.

in the country

Then there is a vicious circle znd
as Mr. Reddy said, the prices of all
other commodities like cloth als¢
have gone up along with the prices
of foodstuffs. It 1s true that that
vicious circle should be cut some-
where, And when it comes to the
farmers, I can suggest that the Gov+
ernment can give (o these peasants
and farmers some help in kind, not
in terms of some money—but in kind;
for example, fertilisers, seeds, etc.
They can help them by actually dig-
ging a well, not giving them money
for it which may perhaps be usedq for
other purposes. But they can help
them through the P.W.D. works 1.
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-dig a well for the purposes of water
wrigation—whenever possible not to
charge the irrigation cess. They
should not charge them anything;
they should give this sort of help in
'kind. And the implements which
they require also should be given.
Instead o! subsidising the shops of
cheap foodgrains, this method can be
followed. And then they can take
the levy, as 1 said, of about 50 per
-cent of the surplus,

Another thing is that the big far-
mers who have got big lands culti-
vate cash crops, for example sugar-
cane, tobacco, cotton and so many

other things. Of course. a farmer
or a peasant thinks why he should
not also cultivate those cash crops.

Therefore, if we are in pneed of such
faodstuffs, those who produce the
cash crops must also be asked to give
the Government the same levy or
some percentage of those foodgrain
crops, 1t should be compulsory on
them to produce gsome foodgrains,
and they should be taxed on these
cash crops. Industries make more
profit and the peasants say that when
the industrialists are allowed to make
profits, why should we not also do it.
So, the Government should go into
the cost-structure of every commodity
also. For example, take the Fiat car.
When gz question was asked in this
House about it, it was saig that Rs.
6,000 is the charge and including the
other things, they make up the cost.
I woulg like the Government to go
into these detail. 203 see what is the
actual cost of all these commodities.
I{ they charge mo ~ for the other
necessities of life, t.en the farmers
will also feel why they also should
net get more. I appeal to the traders
that they should help in this emer-
gency and they should see that in
every part of the country the food-
stuff 1z taken and thus they should
help the Government. The prices
are very much rising. In the morn-
ing if we go to the shop il o1l is sold
at Rs. 4 per kilo and in the evening
the same o1l is sold at Rs. 4°25 The

[ RAJYA SABHA]
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price rises so much. Nothing is added
to the oil but only because of the
whim of the shopkeeper the price is
increased like that. | appeal to the
House that they can have many subs-
titutes. They can open fair price
shops,

Lastly I conclude by saying this,
We say WEATagd | && A7 SR N
That is, let us all share together
what we have. Then we say:

Let us stand shoulder to shoulder for
our country. Let us help the &Gov-
ernment. We say:

agAd FEmEE
Let us have that bravervy and all that.
As another Member also said, It is
very essential at this time that ¢very-
body among us should help the Gov-
ernment. Instead of criticising all
the while, let us do something cons-

tructive. With these words, I con-
clude.

Tue DEPUTY CHAIRMAN: There
are twelve more speakers, I do not
know how they are all going to be
accommodated. I would, therefore,
request those who are participating
to ut some self-restraint. Shri
Abdul Ghani.
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A F7 AET qEET g R{r & AT agh
9T wa ¥ fog qrafeEy faerft snfze
AR WX -G 9T a7 afsas T
FT FET fam sirar anfgg 1 wma &t
FAY A FE AfgU fF ag aw &
F TE 9T AL T FL AT A A
FU TN TIAIT FET FY 399 AW FY
+ff Tsr T WY IF Fw FY W
FY + gafae & aq @ g g fr
TE THM AT & g 3 o 6T
ufirreaT & I feam wmer BT
%, A1 AT FY W FH & G S HY
AT AnfEw Y AT AT A &Y,
et & faor Y s &Y, o farrent
* & ®Y qgIad g | W gEEey
g 3T G FT AT F4T AV AT
T 7g g & 9= qirmar A
AT HL FHAT § AY T fergEar
TAY FEl SUTRT EET FT IFaT § )
g ¥ A g qraeT &t 97 i el
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T & mifge F g ot @)
STId g aHAT W v g @ R
T AT ¥ Y gFq & avlw w0
TEo o THo HWIT WTEo To qHo &
¢ 9% UEHT 45 § www ¥ gy &
I wiFer & 37 oy @ AR fom &
IR X G T T2 97 5 I wiwel F
AT ¥ HITA F TET GAAT ALY,
TE A FETX & AT F T30 §
Ig W T® FT AT & IFHT aEraT
el AT J@r &, A IF a9
SIF WOAT FX A qgT WA F Ay
ad § W greRr amq w1 ogAm
T ]

Tue DEPUTY CHAIRMAN: Mr.
Gujral, you will have just ten
minutes.

Surr I, K. GUJRAL  (Delhi):
Madam, I am sorry that I am to be
penalised for the eloquence of others,
but I shall obey and bend myself
to your will, as you wish.

Tue DEPUTY CHAIRMAN: I am
sure you can say just as much as some
others can say in twice the time.

Suerz I. K. GUJRAL: I do not know,
Madam, but I would like to say this
that, as T was hearing the debate
here, and sometimes a discussion out-
side, I was reminded of a story, which
we used to hear as children, and that
was that, once upon a time there
were nine wise men, who could not
see, and they were asked to identify
an elephant, and whichever part they
touched, they thought that that was
the elephant and today, hearing the
debate on the food situation here, and
the discussion outside, I am all the
time reminded of the wame fable.
Again and again we are told that
perhaps the point, which one learned
Member is touching, is the entire food
problems. But be that as it may, L
would only like to say that in today’s
context, the food situation has ac-
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quired a new proportion, and I do
not agree with my friend, Mr. Sri
Rama Reddy, that food should not
have been discussed today. I like to
plead that food should be discussed
today, particularly in our finest hour
of history today, I feel that, ag our
armies are marching ahead, as we are
trying to vindicate our honour and
we are teaching the aggressor the
lesson of his life, it is very neces-
sary for us that we preserve in all
its sanctity the home front, and on
the home front the essential part is
distribution of food. I agree with
Mr. Bhupesh Gupta that, more or
less, the food available today can meet
the needs of this country, and there,
it is the rational distribution and
equitable distribution that should
solve the problem. T do agree with
the Minister when some time back
he decided that in urban areas food
rationing would be introduced, and
I think there is no more opportune
time than today when food rationing
should be introduced in urban areas.
This will not only help in distribu~
tion; it will also call upon the nation
to share the sacrifices equally and
equitably. .

Surr N. VENKATESHWARA RAO
(Andhra Pradesh): Are you touch-
ing the distribution part of the ele-
phant?

Sarr I. K. GUJRAL: I am not dis-
cussing the distribution part; I am
discussing the distribution part of our
glory and T am saying that as our
brave and valiant armies are march-
ing ahead more and more, we should
support them in their bravery by
extending to them all help. It is very
necessary that we should also support
the people on the home front, and
food, as I said, must be rationed,
and rationing will not only help in
that we will get, and everyone in the
country will get, particularly people
in the urban areas, where the trou-
ble generally arises more intensely,
will all get it equitably, but it will

[ RAJYA SABHA ]
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also help in creating some sort of a
stock for the rural areas and thereby,
blackmarketing and hoarding, by it-
self, will go downp when urban mar-
kets will be sealed off, and T would
request the Food Minister that, even
if there was unavoidable delay in
his implementing that recommenda-
tion of the Chief Ministers up till
now, it must be taken up now and
straightway. I do know that in Delhi
some time ago there was resistance
to the rationing idea. T think that
resistance is no more applicable now.
Delhi, by and large, depended on the
food that came from Punjab. With
the trouble in Punjab and the fighting
in that part of the country, that re-
sistance also will go. Therefore, it
is necessary that the hon. Minister
should definitely decide that he will
introduce in the urban areas, ration-
ing, and also cordon off these urban
areas. Thig will also solve the prob-
lem of the zones, because once the
urban areas are cordoned off, the
zones will get a new relevance and
in that new relevance it will be wise
for him to continue the zones. The
food requirement of Delhi is to the
tune of 26,000 tonnes of wheat per
month and some 10,000 tonneg of rice
per month. At the moment both the
indigenous food from Punjab plus the
imported wheat that the hon. Minis=~
ter is distributing to the wheat mills,
almost come to the same quantity and
the only thing that will help us is
rationing and if rationing is introduc-
ed in a planned manner and with
vision, then this talk of non-avail-
ability of food will cease to exist.
While he may decide on rationing, I
would also like to recommend to him
that rice should be given only to
those who are habituated to eating
rice, not to those who can and do
live on wheat alone, because rice is
the most vulnerable part and we
should issue it only to those who are
basing their diet on rice alone. There~
fore, I would repeat my strong plea
for introducing rationing, particularly
in this hour when we are fighting.
Particularly at this hour it is neces-
sary that our food front must be pre-
served well.

3288
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Having said that much about dis-
tribution, 1 would like to touch
briefly on the question of production.
I would say that production is hav-
ing a crisis of inputs. This crisis of
inputs has taken many forms. Some-
times we have been misled by better
weather, sometimes by better rains
and we have thought that we have
turned the corner. One such situa-
tion we had when the kharif crop
looked rosy. We thought it would
be rosy, but that rosy picture of the
kharif crop vanished when the rabi
crop failed due to failure of rains.
Because of failure of rains our ex-
pectations were not realised. We
should realise the realities of the
situation and unless we make basic
changes in some respects we cannot
bring about the desired improvement
in the situation. One such thing is
about the introduction of quick grow-
ing crops, and also second crops. We
should also try to increase our ferti-
liser production. We have been hear-
ing and talking about fertiliser pro-
duction but we have not yet effected
the necessary increased production.
Sometimes the negotiations with the
contractors fail, sometimes some-
thing else happens. The basic prob-
lem has remained, namely that the
production of nitrogen in this coun-
try has been very much shorter than
what it should have been. Imports
in this respect are limited by our
foreign exchange difficulties. and our
own production is limited by various
factors. One of them seems to me to
be lack of vision and proper plan-
ning. We have not paid sufficient
attention to this matter. We should
improve the management of the exist-
ing public sector units for fertiliser
production and also try to resolve
effectively the 1labour problems in
Sindri. The new plants should come
up quickly and our mitrogen problem
should be solved, for our needs are
likely to be doubled by the end of
the Third Plan. We were often taught
to believe that the farmer should be
taught about the use of fertilisers and
how it wil help him to double his
outturn. But now the situation has
changed. The farmer wishes to use
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more and more of fertiliser because
he has realised that this will increase
his production. And now he demands
fertiliser again and again and we are
failing to meet his requirements. We
are not able to meet his demands. I
do appreciate the hon. Minister’s diffi-
culties, but I do hope the hon. Min-
ister will pay due attention to this
matter and convince the Government
about the need for increased produc-
tion of fertilisers, because unless our
nitrogen production goes up substan-
tially things will never change for the
better.

In this connection I would like to
draw the attention of the House to
the manner in which the Trombay
factory has been handled. It is be-
hind schedule. I do not know who
is responsible for drawing up that
faulty agreement which did not pro-
vide for delays in its coming up. He
has not been penalised and already
we are about eight months behind
schedule. I think more effort should
be made to make yp for this time-
lag and it should be caught up. While
thinking and talking of nitrogen pro-
duction we should particularly bear
in mind that the demand is going to
be doubled by the end of the Third
Plan and multiplied four times by the
end of the Fifth Plan. So it is very
necessary that we take steps to see
that we start manufacturing the
necessary fertiliser machinery in this
country and for that we should now
initiate the fabrication plants in India
and also set up our own designs and
research organisation for these plants.
Fortunately in this sphere of indus-
try, pioneer work neeq not be done.
We have just to copy what other coun-
tries have already done. Tt is, there-
fore, easier for us to think quickly.

I would only say in a second that
tractor production is another part of
our crisis of input. We have heard
a lot about this for some few years
now, that tractor production was
being taken on hand, but unfortunate-
ly so far we have seen these things
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have not come up as they should have.
I am very glad the hon. Minister
with his zeal and vision ig trying to
start what Mr. Ghani described as
package schemes or package pro-
grammes. Now, this is something
which must be extended because
wherever it has been done its results
have been satisfactory, be it in the
shape of two crops, be it in the shape
of reducing the cropping period or
in the shape of having hybrid seeds
or the multiplyng of seeds more
quickly, So it is very necessary that
this is taken up in hand more vigor-
ously and extended. I do realise
that the hon. Minister may argue
that this would require 100 pounds
of nitrogen per acre. This brings
me back to what I said about nitro-
gen production. Increased  pro-
duction of nitrogen in our country
is a “must”, To sum up in a second,
I woulg say this. Inputs, particular-
ly fertilisers must be taken on hand
immediately and on a long-range
basis. Only then there is hope for
this country. Before sitting down I
may tell the hon. Minister that in
Delhi particularly he hag not only
not Teceived co-operation in respect
of rationing but he has also been let
down about the land which is lying
fallow and which is not being culti-
vated and also in respect of the aids
which have not been utilised in the
form of cold-storage pouliry deve-
loping and so on. I hope he will
take up these matters strongly with
the Home Ministry and see that
Delhj falls in line with the general
policy. One can understand in @
Federal State, the different States
creating some difficulties. But Delhi
is directly administered by the
Centre and so the  <do-bperation
should be much better. I wish all
luck to the Minister in his endea-
vours to translate all thig into action,
for in this hour when we are fighting
on the borders, our home front
should be well preserved by having
fair and equitable distribution and
by increased production. We should
endeavour and produce more so that
we may be able to improve the

[ RAJYA SABHA ]

standard of life of our country.

Thank you.

it famregame saTeTeeh S
IraaTafa AgeET, S weary fa=Tog
UM g, g agd HEA FT | §H TN
dag oo X & AR R
g foe gurr 3w R & wiaer ¥ @ama-
et §l, fog a9 AT ¥ aTaE v
TR F ATAA § A1 F AR 9T AT
T 9g T ST IEedT  F A §
T F ATIR G FGA AT @ §
fa¥ 75 queat g9 ¥ F 9w AR
fo Y 9T @ & 1 gwraEAr
T G & qraee ot Y sy &
g, 9u% fmre & W v & qarfyer §
TlaF AT FIA F AR WY gL W
F o ) feafa St Y i qd
FFITHT A 37 T TG T0! A A THH
I | B FAwTEdT A 9T aF go
77 feay € f5 @ 1970 oF AR
FqT A faza=ardy w1 AT oI o |
FBFBIM WP NN o g &
&H To dFe § TagT FY yrawwar @
& it oot forait I 9% 8w Seare
FREEN v g Fgaatar v
T fi 51 SR ¥ F1 § ar ewa
& T I a9 999 § 99 g9 Ig W A8
FX | faer @ M) e fRY wegw @F
T W@, N A 1970 A TErT
faww ot &1 gaT< fFar 1 @ &,
I HITZH FY SOAT T | gafay awt
3 FAF! AU PA B W@
g

T AT A WY WK gart qgi
Wt S @@, fo it @ waw
FY EHH qeF T, G TS §AW X J4Y
wTaT @ | f6T ot W=t Swanew gt §
agt W waT A< St g 9T S A
TA &1 G T WK R aTete At
nfaar qat o 9 a6 Ty
FE O | WE T W 7 e
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T F wER H FrE oyt
T S ¥ FH T Y B gl
amaeqy g 1 W S AT, /W
frdaor @ ofy, @Y Y 1 &Y TEY T IFHY
ga Afy &, 3 & aformrasy g
agl a7 AT nAEEAT A W g |
o7 FET g ¥ g9 w80 § 9y
AT B &Y 8, AT AT FET §T-
FXFgEt 2 fF ag wRiw g
FT FH A AT TR S T8
T a9g J I TogEEAT § | A WA
gl § FEy v @ fF agara w3-
5 F41 §, A g a5 Fgy o & 6 FE
TR F1 q9g § T 91U TEE g
THT OF JRET M AaE § |\
§ 11 9% 1 AW JAT A A q9T LB
AT, &Y FATL AR Wi | 97 g
q5Y YW GHIT Fr mAlAfafees
wiae &, A aaw fe sT AT
zafad ady yegaear 1 @Wrg | 99
aFT AV AT G gL 1A fof et
yafeafafees arfadr @ A I avg
¥ 99 TEE T E 9 97 g ofy grieer
gaTe f 9y Fad & i Sty @ At
T & T FTT, 95 AHIW TG0 A ZHIL
T FeAT SfY THHT TR HTT FL QT |
T A A T AT FW &, SHRT AL
¥ faedi g e’ owan Y g @A
IR GUIEN @ § 1 a@
QT sqareaT g GRATT FY TeAq A
& aformeasy gt @ & W
QT waT & 5 gay S ey
Y foafa & % s st 97 F @ #
AT AT & A F FXIC JATTCFT A &
5q YL F FHE w7 AfedeT g a
"z § sl F e gE R A f
T I a2 & ST N, §T & w9 ¥,
i fFT |, a7 BT 999 FX AR, 9T
TR TFEAIE F3A Y De 2 Y | 9qq F19-
TS ST AT Tt ITHT JAT G FHT 47
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at fime sonfiet #1 gz 247 1 37w
9T 3T gAY & A frair
BT & 91 3% g W@ AV ATH GG
TEAT §, 39 A faegw dI g AR W
gAY T A faere Far gy )
Tt agmgd Akww & g & @
FEy g B gard aER AR AW F
o o fifa %1 fgTor s Al 9w
fifer & faufer & fog o g=a-wdm
afufa #1 fator #3 9t ar 3w« feafa
wy famre & e Aoy w7 furizor w3
S fF 4 e o fag § a dw A
TF TS A FT ~—rAE § WL,
WIS ¥ |TET WX Ney NaW A
T ERT, g I A WA FR—fan
T T AT § IAH! 9T TR GAT
FT |

R Y gT FREREE 1
o T, et AT TET FqAT TG ALY
e gy g IqwT AW IIT I,
EWIR JWETEY IHT ATH IS GF | Y
Hr qTT § FegER & faogE 6-
g€ difeer &t [ifge fw gw sawr
TE YA ¥ @O, IgF0 AT T
aTE ¥ g, IAH GRS 39 W
¥ gl T | gE wrws St w1
g ¥ 99 FL3 g g pvr Y afrea
g w& (% gATT AT JATS qqF qeqr
T Tt &, g g e faaar |
0% wWE N a1 39 fAfraaar ¥ g
T AT FITTHTX WA N FT Ait A1
am &1 sfw g’ § {39+ a9 &
&rF gz § sgaeqT Y Y aFar |

u# ga< foeraa Al F @A ¥
AR R AT G AT g Y AR
Tt ITAARN § I 59 § woArd
ZIAT 8 | TNAT I Aifgl w Y & 36
STt £ @ifag Y § A= o) feafa §
IT T F fAq HA< I3 ITeE Qe
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[t formermTe warrerer T sefsar]
FT SATET FY AT GFAT § | 39D A
AT FTITFIRT F1 HG AHTT IJAT F1T |
gAY e FEdT & v oew faeam
affgaw 139 39T A8y § BTAHT B
w1 wfaw & wfus g 30 Ty § ey
qg HATT A1 & fog srwfea g1 | g
7 w1z fera @7 7 wg foar B oo
TR q& A T A gaq &1 Q9 |
framt ¥ g1 fF g9 oA damfeqt ¥
® "EA AT A AE A 1 IANYF
IEEr A & fomm wrar & WK
FATA T G IAEATE 7 29 65797
FMATITHGIH 60T TFATE |
zafau 37 aF g FreaT § Ia! sf=q
T FEY <7 q9 TF 9g B T G% AG
T TG 1T | TS 9.9 &Y 9 F9HT
ggu g W g e ogw 99 qF wa 2w
H SRA T qg,  EIU GrT qhe
g AR G war | HI TF F q) gAT
£ 7 faaoot sawear Fgfe ¥ & AbA
9T @F T G AT FE AT HZT A
g eai 3w ¥ @ram™ 1 IamEd
TEY FgaT, aF TF [T qE g qHA |

frad S 3G, g A gw %o
faere serfer < are &Y Tar svrar A o
qigw Feorqe 1 gfee & fa9tq 43 3T
que &7 QAT Al qEY 1 H-H T B
gfee ymra v H Mg aga I8
T8 % & — Fral Au-AY a6 & ua-
T FAE , W FO 1 gAR 97 |
-8 & g O FEAE; A a8 9w
o forsre § Y g o 5y s & forgem
AU o7 I HTSH IT AGY F1 AT KX
#1792 & 5 9% a8 gm0 5%
W W T Par @ | AR Fg
F, 1 A6 H, T FFEAT AG
T arfan | 37 da & 97 g
@RI § IAFT TGN fawar ST =AmfgQ av
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woer & 19t ag qfa §, frasr AT
forar o T &, AW #) 75 Ak
T IT Y T A4 fF 7g A JAA
S, T gaT A &, g TaA
N 9 FAN | AAT A q% AGY AT
ST 9 aF AigFw I Gy &7 aHAT
ad grydi 1 gfte ¥ sear e =fRg,
g Fifgr—zas fau fa =fgw )
A GO0 Teerege fadq 10 4%
AT AT THH WHT v | W
7o 7 SATRT W 3FE, A FHA AF
FET AT T SIS FT JeqraA FLAT
s fir &, A wr agar TfEw

qT ¥ A NEE FIEIFIC H1 AT~
fea s #rgfee & orfgs grvdor §
M FF TF g IqF| g AHFIT AT
AT T gfer & A ] gEHd, AT
G THA TE & T& 39 d ¥0F
2 Ak mafe ¥ gard g A
TAH FHIAT AMCEC 1 K qGW Y AT
Fear fF S @t §7 geqa g § 9
T |

ot M2 gl (ITdw) «dew
fegeY S, wwr g afcfeafa & 2w
2 ST U TH QI guEn F FT I
FEAT qgT TS gL T1ar 3 JqMF a9
qF GATL 1N Hee &) 3% g1 T, A
ag AT AZ T T § a8 FAML QAT |
q1 ag weor g e gwaw wea &
TAF FTL qgd FC E & W § mwraw
FRaTT o aeETe oY 9% FTL I sq
T FT9 FH AT AT 5419 & g HIAT
wer @ | S ¥ §f frew uw D@
TEAE AT A KA HF FAT ¢ I
F M Faamar g fr e 39 T
ot =T g Tan hEem w90 A EE
Tq T F gFe HT g F H & 4G
afes guTe 3w § IY @1 A7 FHY 3 IART
T & faq g & ¥ Fraane g1 8% |
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zafae & wwar § fF @R oF-UF
gEaNgr Rt FM @I A §
AT a7 FF TF {7 < A &
FRFB JT faa #3 MifF 79 a5
g9 UF 0T X o919 A& FAT &, qN
TF I W AT TTAT HI9AY ¥ g
g A agt & ) g8 faw feegeama
qUET A ® | qg qEEAT agq & I
¥ UF THR qEeT A gE § | qar
qA@T gRn fF ww S s
aw % g feafa & a3 § 97 A0 Y
qGT TG FEAT 93T | Y AFT F1E g
frprer oo ) gafay aETT 1 OF B
fradie Flegad By a9y A o qreq-
T & a1 F qrar Tfge 1 F 3w oA
9T qg W FAr Avgar § 5 freq uw
WA ¥ #eax faaw ot At 1 g
g grAEA d fromre fear gasy
BIPAT TE——ZT g FI T GeH
FT TEW | T &) MY 98 A1 gHET
T IEHF D T W FEAT T8

¥ %19 FSAT AT FIT FTHTC FT 57T
Y91 ATgAT § ) 957 A1 & 9 Fgy vy
& AR Wiy WY g9 Fg7 @ fF gaewr ow
qr e |regee ¥ fw S dar Faw @
Iy AR ¥ IaF 9@ A H
g% fusr arfee | 7 9% fFam Sd=
FT AfAF TEY a9a1, TI qT TS
fergeat @ agwT gg Avw 98Y g
Ty &t arq § ag «t wgar =g 5 o
QAL T § 99 T 3qq 239 &
AT 9T | T ST &Y vy 2 fF
WATTFTE I ARG FY
FA R0, AfFT & qeAr  =Em
g ¥ fr feaam dar gw Yavg ¥ =9
B frarl Bag@aw & 1 ag 9
Y TR BT T HINT WY A @
St v frgwm dF@El =@
fqu TEF! T@ ¥ oA qEaE
R 9§ & WA ST ERT WK
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Soreq st g 1 gafaw & =gm
fiE St s T A & 9T W) § W
Tw g o

e f @ty #§ ag o Tgm &
oS #1 t ofefeafy & 9gawr s F7©
TR FF | WIS gHIE W § g Ft
qYT FB W T2 FT FATE | AT TF
37 & feeieqem 1 oAy sgaem #
g 3T TG FLAQ, T IF IZ AGEAT
gfegmaaam fiFg A @ aF |
i {5 o7 NS G FAYIET & A A”
arst & i 9 w4 #1398 ¥ TB AN
G 93191 AT AN T § FLAY § A
YN U9 A1g ® § IJEF[ IH TG E |
Tgaa A A g fF graF A ¥
ot 9% 73 afage g &, A a3 a8 framw
A & foe &y T e g g,
fora% e qar WY SATRT gaT & 9w
s gt & @ faar 9 w1 gared
2 9% T F AT § | IO fFErT
I TAT AAGL §, IGA FTFAA § FA
foar & STHT AU FWIY W ITH!
g F7 & fIg St 5§ oguAr
SRR ZIT & SF! a9 [T § W
TZT FF TAW T AT T § A N T3
ATARTX ANT & 7 TET1 § 37 99 9
qargl F1 @ F F I7 TEE TTAT
T HOY JAATY AT I A H FAT
g 1lgww g ot qav } fF fas
73 fram & 78 afer o § O 79
I wwEk § F q3 feaml
F1 99T T F& I wf@ ¥ I
g ) STFY Us weadfmg gRr ¥ 0
TR F Y a8 T AT §, TF AT §
St 5 37 grer qevel ¥ A IS ARy
£ § 3% quT 3941 3 3 § A mEAefd
fasag ¥ ¥ &9 g OF wiF FwT O
SR § SEHl g T % f6Y
T FATHFLIAA E | I qF aA1 & AR
# G FT FEAT T | W T A
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[+t 73 qEfy]
FTTNRIA JYT FTT T 30F &7 & T&
QSET 7 FTFT F T g 1 fgrgen
FT S FAC § IFD WAT OF fged Fr
g &1 gwaT @, 5T T & 74! g1 awar
Fif% fergam 1 g w=mAt #Y A
TEW I IT 7 g7 [ T& &
AT F1 TEY T g6 § I TF 98 THET
g 7Y gy, TafAg T ) o @
= oifwdy F9@d & fag = fa=s
FAT A1EY |

St ot gee ST § IR e §
WX g & g1 qiad R o ot e
I § I AW A @Y F g WS
73 NFg ST Sfes w1 s
T X AEt famr @ v v S
AT FX, BR-BIE qT IAT FL BRI
BIET FATT FT $T H1H F A fomq0w
garEgY & stfeg s fear o gwar 0
A% 7R F gaa Ay @ | fegee
FT gHETHT FT UF a7 &7 TA® ¥ q9
I¥ TISRY T T F gH FH A
B T 3 g H faege Araws
F HH AT | AT qF TR fergeam
& ar § 7 e, afend o ¥ a8
S g 9ud qed & o, MY IEY
ST GRRT A ¥ IF TF TS 76!
AT | R R faema § 9 81
gfetee #Y ST awr A & w &
1 waw fegeamm we ¥ A aga
varEd ¥ yfg g @% #Ik I9Y guEl
TR frer A g% gEfaer § agq
T AH AF T WAL F T AT
frerar &, g oo To® 3o fewEi &
JMET qF g 1 ar g@F A S
T T Fgar ag fs ag o «r
T HE FATY IqH TAHT 6417 @ |

¥ ag Wt wgar &5 . fraeii &
99 § @ ST g A 98 %S a4
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Ffa & wfeg & g ar A &
2 Ay frara &t wuw Seare &1 StEw
ary far o w8 wafasgs 3,
qFTE § dar < & a7 fawdy s aE
& arg Tqr ey it =% ey i
fFaTT &1 U JeuraT %7 3% & e
HIL AT ¥ fahy aor G5 QTHT T AR
#1 gg fer | gahT I & FITBIEA
¥ wTw AE O | HERTT & AT
T FR 5 T g, A &1 gafa-
ST T FRT HIT g AT & §
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STATEMENT BY MINISTER RE
SITUATION IN JAMMU AND
KASHMIR AND RELATED
DEVELOPMENTS

THE MINISTER or DEFENCE PRO-
DUCTION in 1HE MINISTRY OF
DEFENCE (Surt A. M. THoMASs).
Madam Deputy Chairman, I would
like to keep the Honourable Mem-
bers apprised of the developing situ-
ation in our efforts to contain and
throw out the Pakistani aggression
on our territory, since Hon. Defence
Minister made the gstatement on the
floor of the House on the 6th Sep-
tember.

Our Army which moved across
the Punjab border to deal with the
Pakistani forces who hag invaded
Kashmir and which were trying to
'open another front in the Punjab,
has gained certain positions which 1t
has held despite vigorous counter at-

tacks from the other side. Our Air
Force has been giving very good
support to our ground troops. Our
air action to hit the bases from

which Pakistan has been launching
air attacks on our territory has been
continuing

In the Chhamb-Jaurian gsector our
forces have made the enemy retreat
and captured substantial number of
vehicleg besides stores. There are
signs of his making a stand again. In
other sectors of Jammu and Kash-
mir our troops have given a very
good account of themselves. In the
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Haji Pir arca, our tiroops have cap-
tured another Pakistani post three
miles west of the Pass and repulsed a
Pakistani counter attack. Proceeding
towards the north, from the Poonch
side, our troops have with great gal-
lantry, captured three important hill
features in the bulge where not only
have they inflicted heavy casualties
on the enemy, but they have made a
record haul of arms and gmmunition
and stores. The Pakistanis were well
entrenched in these posts and had ob-
viously been using them as bases for
supporting and assisting inflltrations
into Jammu and Kashmir. In other
areas of Jummu and Kashmir also
our ground forces have been inflicting
losses on the enemy.

The Indiap Air Force has achieved
remarkable success, not only in the
role of support to 'our ground {roops,
but also in strikes at the bases from
which Pakistan has been mounting
attacks on our territory.

Qur air strikes in support of the
Army were made over the Dera Baba
Nanak area. The  Air Force also
struck at Pakistani ground forces con-
centrated in Sulemanki Head Works
area and poised for an advance into
India. The Sargodha and Chaklala
air-fields of the Pakistani Air Force
have been attacked by our planes as
they were being used as bases by the
Pakistani Air Force to support the
aggression by Pakistani ground troops
on our territory. Our Air Force have
also intercepted and fought with the
Pakistani Air Force in the latter’s at-
tempts to bomb air-fields and civilian
targets in wide-spread areas, ranging
from Jamnagar in the west to Kalai-
kunda near Calcutta in the east. The
Pakistanis had earlier bombeg the
civilian areas of Jaurian and Ranbir-
singhpura. They have continued this
process of bombing over Amritsar,
Ferozepore and other civilian gareas.
No military target has been damaged
in these areas, but there have been
sizeable civilian casualties and dam-
age to civilian property. Evidence



